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FO NO. 

4.. (See Rule 42) 

In The Central Administrative Tribunal 
Guwahati 	 ..Guwahatj Bench 

OJ 	Si'iT 	 I  
APPL IAT I O4 NO 

Applicant(s) 	
/2002 

Respondent ( s)  

Advodate for Applicant(s) M 	CJm 

Adocate for Respondent(s) 

We 

lqotleS 
Date-  

Order of the Tribuj 

11.1.02 
Application is ajtted. 

Call for records. Returnable by 

yr 	')G3 	
4 weeks. List on 8.2.02 for orders vidu 

/. Dy. Regstrar. 	 Vice-Cha .irrnan 

/ lm 

8.2.02 	 At the request of MrA.Deb 

Roy, Sr. 	.S.C. four weeks time 

s allowed for filing. of written 
.'-ALwv' i~cp 1  Zc 4.4, 	 statement. List on 130.02 for 

filing of written statement and 

further orders. 

in 	 re 

T/4o' &vs Ciee':o 	 of written stateit -nt and he prays for 

et 

It'l

ha 

ed fo  

co 

 

in 

adjournment. Mr.S,Lt,a learned couns

nt 

1_1tbaring 
I  

. 	

- 

MAML im 	
i1nber 



V 	 . 	 V. . 

_j - - 
	 O.A. 4 of 2002 

? 	1 	 V  

13.3.02 	At the request of Mr.A,Deb Roy, 

sr.C.G.S.Cv four weeks time is allowed 

for filing of written statement, List 

on 24.4.02.for filing of written state-

mont and further orders. 

c L 
Member 

im 

24.4.02 	. -List on 15/5/2002 to enable the 

Respondents to rile uritten statement, ir 

any. 

- 	 Vice-chajiman 

mb 	 . 	 . 

.5 02 	Written statent has been filed. 

The case mayflow be listed for hearing 

A'rttu-. 	 on 5.6.02. The applicant may file rejoin- 
• 	

:.. 	 V 	 •• 	•.,.. 	 der if any within two weeks. 

Vice-chairman 

• -- F•• 
	 7.6.02 	Mr.M.Chanda, learned counsel appearin 

V 	
r 	 for the applicant prays for adjournment on 

V . 	 - 	the,qround that heis to get some more in- 

V - 	
stction from the applicant..Mr.A.Deb Roy, 

. \..

V 	:learned Sr.C.GS.C* for the  respondents 

	

'. 	

. objects to the rejuest 
V 
 on the ground that he 

is ready forhearingt weer, he requests 
for six weeks time to file reply to the 

rejoinder filed by the applicant, if request-
for adjournemtX is accepted. 

Pr4yer accepted. List the case on 
19..2002 for nearing. 

V 	 Member'>  
-. 	 bb 

..I  

/ 

V 	

- 	 V 
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19.7.02 
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16.8.2002 

1. 

nkm 

of 2002 

• 	
( 

 

Order of the Tribunal 

Request has been made on behalf of 
Mr.M.Chanda learned a)Unsel for the 
applicant a for ad joinaent.. 
on the ground of personal difficulty. 
Prayer is accepted. List on 1643.20002& 

member 1 

I List the case for hearing on 
6.9.2002. 

I 

Member 

I 
I 

I 

	

9.9.2002 	 Heard in part. List again on 

• 	 11.9.02 for further hearing. 

• 	

nkm 	

-Chai~
.

man
. 

 

• 	 r .11.902002 J 	Heard counsel for the parties. Ju.dg- 

Int delivered in open Court s  kept in sépa-

• 
	
rate sheets. 

	

/€d 	
The application is allowed in, terms of 

	

JL 	I 	 the order. No order as to costs. 

I 	
Vice Chairman 
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CiNTt<AL UMINITiI\Jj niRLjJi,AL 
GUVJAhATI LftJCH 

uAT OF utCISION0 11*9*2002* 

.Shri- 	
APPLIU'rr(s) 

Mr.M.Chanda. G.N.Chakrabort. 	AUVOCAT FOR TH APP1I1 

Union of India & Others. 	 RSPONiNT(5) 

I 	 VUCTI. FOR Tu 
Mr.A.Deb.. 7 	 RiSPONL)NT (s) 

HUN' 	MR JUSTICE D.N.CHOWDHURY, VICE CHAIRMAN. 

H RON' BL 

J. :i  Whether Reporters of local papers may be allowed to Sce 
the judgment 7 

2. I To be referred to the Reporter or not ? 

3. 
1  Whether their Lordehips wish to see tlie fair copy of the 

judgment ? 

Whether the udgmc.nt is to be circulated to the other 

Benches 

.1 	Judgment delivered by Hon'ble 
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CENTRAL ADMINISTRATWE TRIBUNAL, GUWAHMI BENCH. 

Original Application No.4 of 2002. 

Date of Order : This the 11th Day of September.2002. 

THE HON • BIJE MR JUSTICE D .N .CHOWDHURY, VICE CHAIRMAN. 

Shri K.ICeerthiseelan 
3/0 Late V.KOlafldai 
Superintendiag Rydro geolist 
Central Ground Water Board 
State Unit Office, AgaZ'tala 
Agartala.1.7 97007 
Tripura. . S • S • Applicant. 

By Advocates M .M.Chanda,G.N.Chakraborty, 
H .Dutta & Mrs .N ,D.Goswami. 

Wrsus - 

The Union of India 
Represented by the Secretary 
to the Government of India 
Ministry of Water Resources 
New Delhi. 

The Chairman 
Central Ground Water Board 
NH-tV, Faridabad- 121001 

3 • The Director (Admn) 
Central Ground Water Board 
NH-IV. Faridabad-121001 

4. &ri p.P.Guha 
Director (Admn) 
Central Ground Water Board 
NH-.XV,.Fàridabad-121001 

5 • The Member (tL) 
Central Ground Water Board 
NH-tV, Faridabad-121001 

6. Dr.S.P.Sinha Ray 
Member (sML) 
Central Ground Water Board 
NH-tV.. Faridabad-121001 

7 • Administrative Officer 
Central Ground Water Board 
NH+IV, Faridabad-121001 

8. The Chief Engineer 
Water & poser Consultancy Services 
(India) Limited. Janapur1 Central office 
9-3, B-4, Conmiunity Centre 
B-i Block, Janakpuri 
New Delhi-110058. 
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9. Shri G.C.Sajria. Scientist D 
Head Office, N..Regjon 
Guwahati Shillong Raod 
Tarun Nagar 
Bye Lane No.1 
Guwahatj..7 81005. 

BY Mr.A.Deb Roy. Sr.C.G.S.c. 

• Respondents. 

ORDER 

CHOWDHURY J.(V.C. 

The legality and validity of the order trans-

ferring the applicant alony with the post vide order dated 

12.10.2001 is the subject matter of the Original Application 

in the following circumstances : 

1. 	The applicant was first appointed as Assistant 

Hydro geologist and joined under the respondents in the 

year 1977 • Thereafter he was appointed to the post of Junior 
in 1978 

Hydro geologist through the UP8Cand thereafter promoted 

to the post of &ientist-.0 in the year 1988. In the year 

1994 he was promoted as Sr. Hydro geologist Scientist-D. 

in due course the applicant was posted at the of fce of the 

Regional Director, Central Ground Water Board, N.E.Regjon, 

Guwahati as Superintending flydro geologist and he joined 

the Said duty on 21.1.2001. By office order No.461 of 2001 

dated 4.6.2001 the applicant alongwith four other officers 

of Hydro geological discipline were posted against their 

functional posts designated as Superintending Hydro geologist. 

By the said order the place of posting was shown as CGWN, 

Guwahati. While he was working as such,by the impugned order 

bearing office order No.769 of 2001 dated 12.10.2001 the 

applicant was transferred to CGWB, State Unit Office, Agartala 

alongwith the post with immediate effect. By the said order 

the applicant was directed to hand over the charge of Head 

of office in respect of N.E.Region, Guwahati. to Sh.Q.C. 

Shah, Senior Hydro geologist (Scientist-D) and proceed to 

Agartala immediately. According to the applicant, the said 

Contd ./3 



order emanated due to improper motive imputed to respondent 

N0S.5 & 6. According to the applicant, the respondents did 

not take the objection raised by the applicant regarding 
grace. 

allotment of tenders for Spring Development work ingôod Z in 
he 

this regard,reterred to communication sent by him vide coinmu 

nicati.on dated 27.3 .2001 • The applicant submitted that he was 

presurised by the respondent No.6 by successive te lephone 

calls for witkrawing his letter, which according to the 

applicant, was recorded in his letter dated 12.4.2001 addressed 

to the respondent No.6 • The applicant also indicated about 

his encounter with its office in connection with the visit 

of Hon'ble Minister of State for Water Resources in January, 

2001 as indicated in Annexure-VI Series. The applicant also 

contended that the order was passed not in public interest, 

but the same was passed as punitive measure for the reasons 

stated above • The applicant contended that at Guwahati office 

with a Serintending Hydro geologist, the applicant was 

meant to be posted in the Regional office not at the Unit 

office. The applicant in support of,  hiss contention referred 

to the statement showing the distribution 'oup-A distribu-

tion of posts and mentioned that in N.E.Region there is only 

one post of Superintending Hydro geologist and that post was 

meant for Rgiona1 Office at Guwahati and theres no such 

in the Unit office. The applicant contended that with a 

view to get rid of him, he was transferred out to Agartala 

without any public interest. It was further stated that 

after his transfer by the impugned order, the post in question 

in the Regional office was filled up by another officer, 

who was brought to Guwahati alongwith the post. 

2 • 	The respondents submitted its written statement 

denying and disputing the claim of the applicant. In the 

written statement the respondents stated that the applicant 

was transferred to state Unit":office at Agartala along with 

Contd./4 
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the post for more effective implementation/monitoring of 

programmes of SIR), Agartala being a senior Supervisory 

officer, in public interest. The respondents also stated 

that for adminstratj.ve control, the Unit offices and the 

Divisions hade been placed under the administrative control 

of the Regional Director of the Region in which the State 

Unit officers and Divisions are located. It was also stated 

that the Regional Director happerdto be the Head of the 

office of the Region Whereas the other/officer, posted in 

the Region/state Unit office/Division re always lower in 

rank and pay scale. In the instant case the applicant i 

a Scentiat -D in the pay scale of .12, 000- 16,5 00/- was 

nomi*iated as Head of office of the Regional Directorate, 

N.E.Region, Gwahati as the post of Regional Director was 

lying Vacant • Consecpient to the transfer of the appic ant 

another officer who was also ientistD' in the same pay 

scale had to be nominated as Head of office of the;Regional 

office at Guwahati as the post of Regional Director Was 

lying vacant. The respondents also statëd that the applicant 

was posted to a functional post of Superintending Hydro 

geologist by virtue of his being a Senior officer in the 

Hydro geologydiscipljne. There was no change in the pay 

scale and status what he was having prior to his posting 

as Superintending Hydro geologist. At Para 8 of the written 

statement it was also denied that the applicant Was pressu-

rized to pay the financial concurrence • At para 15 of the 

written statement, it was averred that it was within the 

jurisdiction 'of the Board to deploy its officers and staff 

anywhere in India depending on the requirement of work load 

and exigency in public interest. Since there Was no Senior 

Supervisory Officer at SUD, Agartala and the progress of 

SUD WS slowing down day by day, due to non availability 

of a senior officer, it was considered necessary to post 

the applicant at SUO. Xgartala being a Senior Supervisory 

-. 	 Contd./5 
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officer for effective implementation of Field Season Program. 

Accordingly the post of Superintend.tng Hydro geologist was 

transferred to SUO, Agartala from N.E.Region, Guwahati to 

draw the pay and allowance of the applicant to avoid fina-

acial hardships. 

3 • 	I have heard Mr .M .Charida. learned counsel for the 

applicant and also Mr.A.Deb Roy. learned Sr.C.G.S.C. at 

length. The transfer and posting is, no doubt, within the 

confines of the administration. The authority is invested 

With the discretion. But then such discretion are not 

unfettered. Such discretionery exercise of power is to be 

confined within the bounds of the power assigned to them. 

It must be exercised lawfully reasonably freed from whim 

and caprice. In the instant case the applicant Was posted 

as Scientist-D (Senior Hydro geologist) at Central Ground 

Water Board, N.E.Region, Gawahati. Regional Head .zarter. 

There are three Units, namely at Itanagar (Arunachal pradesh) 

Agartala (Tripura) and at Shillong (Meghalaya). Admittedly, 

there was one sanctioned post of Superintending Hydro geo-

lOgist in the Regional office. The applicant, therefore, 

had to be taken with the post there and subsequently they 

had to find out and brougnt his successor by appointing one 

Mr.A.K.Bakshj, Scientjst-D as In-Charge of the Regional 

office and designated as Regional Director In-Charge aS -. - 

appeared from. the verific ation • Save and except, the bald 

Statement made at Para 15 of the written statement that 

there was no Senior Supervisory officer at SUO, Agartala 

and the progress of SUO was slowing down day by day, due to 

non availability of asenior officer, therefore, it was 

considered necessary to post the applicant at S, Agartala 

no other materials were furnished in support of the claim. 

The criterion of public interest is not subjective, it is 

objective in the sense that it is subject to independent 

scrutiny. The sanctioned strength of officers of the depart-

merit in N.E.Region, as mentioned above was one post of 

Contd ./6 
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Superintending Hydro geologist that was available at Guwa-

hati. The same officer, under the working Scheme was looking 

after three units. No reasons were assigned as to why all 

of a sudden a senior officer had to be shifted that too with 

the post • There were definite allegations imputing malafide 

against the persons concerned, They were impleded as party 

respondents. They chose not to contest 0  by filing their reply 

and the Regional Director In-Charge only verified the state-

ment on behalf of the respondents • No other materials in 

support of the claim of the respondents for abrupt tEansfer 

of the applicant alongwi th the post was ci ted • It may be 

stated • as was argued by Mr .A .Deb Roy, learned & .0 • 0, S.C. 

that transfer is an incident of service and an employee cannot 

complain against the transfer, unless such order is passed 

in breach of any statutory provisions. The power of judicial 

review is, no doubt, limited • But then the order of transfer 

may be punitive or may be vitiated by malafide and arbitra-. 

rineas. A civil servant is engaged in public duty. He I. 

supposed to act bonafide and in the public interest • In 

discharge - of the public duty such of fLcer.in appreciating 

and apprisal in the process of administrative action, is 

free to make critical analysis of such move • An officer is 

not to be penalised for freely expressing in mind as regards 

to the steps to be taken by the authority concerned. The 

written statement including verification leaves no room for 

giving credence to the pleadings of the respondents. The 

neceSsity of the verification of a written statement is to 

satisfy the Court about the authenticity of the avernments 

made in the written statement • A public servant is also 

entitled for a fair treatment add he should be allowed to 

put his point of view freely in the decision making process 

involving public work and public finance. As mentioned ear-

her that the power conferred on the authority is not arbi-

trary. At any rate, the authority failed to justify its 

Contd ./7 



-7- 

actions even by producing the records as to why the autho- 

rity had to take such an action abruptly. Materials on 

record established abuse of discretion and Whre the res-

pondents declined to supply any justification at all for 

its decision. It can be reasonably inferred that the respon-

dents had acted unlawfully in passing the impugned order 

(Reference - padfield -vs- Minister of Agriculture. Fisheries, 

Food (1968) AC 997). 

For all the reasons stated above, the impugned 

order dated 12.10.2001 is seningly arbitrary and discri.. 

minatory and on that ground,the drder is liable to be set 

aside, accordingly the impugned order dated 12.10.2001 is 

set aside. 

The application is thus allowed. There shall. 

however, be no order as to costs. 

(.CHHY1 
VICE CHAIRMM 

M. 
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IN THE CENTRAL ADMINISTRATWE TRIBUNAL 

GUWAHATI BENCH : GUWAHATI 

(An ApHction under Section 19 of the Administrative Tribunals Act, 1985) 

I 
O.A. No 	/200 

BElt EN 

Sri k. Keerthiseelan, 

6/0 Lat? V. Kolandai, 

Su9r0tending Hydro geologist, 

Cenra!Ground Water Board, 

Stat Uhit Office, Agartala 

Agatat4-797OO7, 

Tripr 

.... ............Applicant 

ANbJ 

1. 	he Union of India, 

.epresented by the Secretary to the 

overnment of India, 

1inistry of Water Resources, 

Jew Delhi. 

1 
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The Chairman, 

Central Ground Water Board, 

NH-!V, Faridabad-121 001 

The Director (Admn) 

Central Ground Water Board, 

NH-IV, Faridabad-1 21001 

Shri P.P. Guha, 

Director (Admn) 

Central Ground Water Board, 

NH-IV, Faridabad-1 21001 

The Member (SML) 
Lr+rI (r,uirr1 AI.a+er 	rrI 

ILl 	l 	I 	l 	U U 

NH-$V, Faridabad-1 21001 

Dr. S.P. Sinha Ray, 

/ 	Member (SML) 

/ 	Central Ground Water Board, 

NH-tV, Faridabad-1 21001 

Administrative Officer, 

Central Ground Water Board, 

NH-tV, Faridabad-1 21001 

H 	 kk44 
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The Chief Engineer, 

Water & Power Consuitancy Services (India) Limited. 

Janakpuri Central Office, 

B-3, B-4, Community Centre, 

B-i Block, Janakpuri New Delhi-i 10058 

Shri G.C.Saha, Scientist D 

Head Office, N.E.Region, 

Guwahati Shillong Road, 

Tarun Nagar, 

Bye Lane No.1, 

Guwahatj-781005 

Respondents. 

PTAILS OF THE APPLICATION 

1.Particulars of order aaainst which this aDplicatjon is 

rna 

This application is made against the impugned office order 

No. 769 of 2001 issued by the Respondent No.4 under No. 3-

447176-.Esst./8384 dated 12.10.2001 transferring the applicant 
/ 

along with his post from the Regional office, NER, Guwahati to a \(O 

State Unit Office, Agartala, placing him under a junior, in gross 

H 
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II 

violation of the principles of service jurisprudence, adversely 

affecting the rank and status of the applicant. 

i 	Jurisdiction of the Tribunal. 

The applicant declares that the subject matter of this application is 

well within the jurisdiction of this Hon'ble Tribunal. 

Limitation. 

¼ 

The applicant further declares that this application is filed within the 

limitation prescribed under section-21 of the Administrative 

Tribunals Act, 1985. 

i4,. 	Facts of the case. 

4.1 	That the applicant is a citizen of India and as such heis 

entitled to all the rights, protections and privileges as guaranteed 

under the Constitution of India. 

the applicant was initially appointed as Assistant Hydro 

geologist and joined under the respondents in the year 1977. 

• Thereafter he was appointed to the post of Junior Hydro geologist 

through the U.P.S.C. in 1978 and eventually promoted to the post 

of Scientist C in the year 1988 and promoted as Sr. Hydro 

geologist (SC-D) in the year 1994. Thereafter, he was promoted to 



the post of Superintending Hydro geologist in the year , 
 2001 and 

was transferred to the office of the Regional Director, Central 

Ground Water Board (in shortCGWB), N.ERegion, Guwahati as 

Senior Hydro geologist in the pay scale of Rs. 12000/- to 16500/-

and posted at the Regional office, Guwahati. 

	

4.3 	That the 	applicant being the senior most officer of the 

Respondent Department in the Region, was declared to function as 

the Head of the office for CGWB, NER, Guwahati vide Office Order 

No. 248 of 2001 issued under No. 1 4-6!98-Sci(Estt.)-2306 dated 

27.3.2001 by the Respondent No. 7 and had since been 

discharging his duties and responsibilities as the in-charge, 

Regional director for CGWB, NER, Guwahati. 

A copy of the office order No. 248 of 2001 is annexed 

herewith as Annexure-i. 

	

4.4 	That while working as the in-charge Regional Director, CGWB, 

Guwahati, the applicant was further promoted to the post of 

Superintending Hydro geologist (Scientist-D) and posted in the 

same station i.e. GWB, NER, Guwahati vide Office Order No. 461 

of 2001 isued under No. 14-1012000-Sci.Estt.-4419 dated 

04.06.2001 and had been continuing to Head the Region, 

shouldering all the administrative, technical and other 

responsibilities. 

k 	QQiW 
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A copy of order No. 461 of 2001 is annexed herewith as 

Annexure-Il. 

That during the tenure of the applicant as stated above, a sister 

wing under the Ministry of Water Resources, namely. the Water 

And Power Consultancy Services (in short WAPCOS) invited 

tenders for Spring Development works proposed to be undertaken 

in the District of Kamrup by the office of the Deputy Chief Engineer, 

located at Dispur Guwahati. The estimated cost of the proposed 

work was Rs. 4,40,11 41-. The proposal for the said work was 

initiated by the office of the Regional Director i.e. the office of the 

present applicant and the execution of the construction works was 

entrusted to the aforesaid WAPCOS which then invited the tenders 

etc. 

On receipt of the Tenders, it was found that the most of the tenders 

quoted the rates much above the estimated cost and was 

exceeding by even as high as 80% of the estimated cost. The office 

of the Deputy Chief Engineer, WAPCOS compiled the comparative 

statement etc. of the Tenders received and forwarded the same to 

their Head office. at New Delhi for approval etc. 

4.6 That the Chief Engineer, WAPCOS vide his letter dated 20.2.2001 

forwarded, the evaluated tenders and detailed papers to the 

applicant requesting him to accord financial concurrence for the 

or tendered amounts exceeding the limits of variation and arrange f 
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placing the funds from CGWB to WAPCOS for taking up the works. 

This was followed by another FAX message dated 23.3.01 from the 

Chief Engineer, WAPCOS requesting the applicant to concur in the 

tendered amounts. 

A copy of letter dated 20.2.2001 is annexed herewith as 

Annexure-Ill. 

4.7 That the tendered rates being unreasonably high and exceeding 

/ 
the acceptable/reasonable limits, the applicant was constrained to 

accord financial concurrence and as such he wrote back to the 

/  Chief Engineer ,  respondent no.8, WAPCOS vide his letter No. 

44/RWH/CGWB/NER/2001-1975 dated 27.3.2001 requesting him 

to!aL_tndQrs with wide publicity so that a competitive 

quotations are received in order to limit the cost Within the 

estimated/reasonable amount. 

A copy of the letter dated 27.3.2001 is annexed herewith as 

Annexure-IV. 

4.8 	That the aforesaid action of the applicant was viewed seriously by 

the higher officials and the applicant was pressurised to accord 

financial concurrence. The member (SML) i.e. the Respondent 

No.6 made three successive telephone calls to the applicant and 

\N 	
I.. 	1. 	 k's- I-44 	 ,4 ')7 
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tenders can be accepted for the reasons best known to him. The 

applicant vide his confidential letter bearirng No. 

RD/SD/CGWB/NER/2001 -174 dated 124.2001 addressed to the 

Respondent No., 6 explained the possible implications of the 

withdrawal of the aforesaid letter dated 27.3.2001 as demanded 

and instead suggested for a meeting to be arranged between the 

officers of CGWB and WAPCO for sorting out the matter and the 

recorded minutes of the meeting might be treated as a substitute 

for the letter of withdrawal. Alternatively, the applicant suggested 

that a letter may be issued to him instructing him to withdraw his 

letter dated 27.3.2001 which he would comply with instantly. 

Copy of letter dated 12.4.2001 is annexed herewith as 

Annexure-V. 

MO 
	

That since the applicant was constrained by the existing Treasury 

Rules and Financial Rules of Government of India to concur in the 

aforesaid tenders which exceeded the permissible limit, he had no 

other option but to act as stated above which seemingly dpleased 

the superior officers and even the Chairman, CGWB who is the 

Supreme authority of CGWB also expressed his strong displeasure 

on the matter. 

4.10 That it is stated that as per the existing practice, whenever the 

Hon'ble Minister of Water resources, Government of India, New 

Delhi, pays her visits, a vehicle is arranged for her visit. The PRO of 
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the Hon'ble Minister submitted a biD for Rs. 68001- for th.b use of 

two Tata Sumo vehicles during the Minister's visit in January, 2001 

and the bill submitted in June 2001 which as per the advice of the 

Respondent No.6, was forwarded to the Head quarter for 

clearance. In the meantime the Hon'ble Minister paid a visit in 

August 2001 when the P.A. of the Hon'bie Minister asked for a 

departmental vehicle with the junior officer attached to the 

applicant and since no such vehicle was instantly available, the 

said junior officer explained the position to the P.A. of the Hon'ble 

Minister. This matter was later brought to the notice of the applicant 

and the applicant was asked to arrange for a Tata Sumo vehicle. 

The applicant most humbly, explained that in view of ther previous 

bill of Tata Sumo vehicles remaining still unpaid, it would be difficult 

to arrange the Tata Sumo vehicle again since it is not within his 

power and firmly assured that the departmental vehicle would be 

arranged for their use in the next morning by any means. 

Accordingly, the vehicle was sent in the next morning which they 

had not used and instead they rebuffed the officer who went for the 

purpose. 

4.11 That eventually, the applicant received one D.O. letter No.3-447/78-

Sci.Estt-475 dated 28.09.2001 from Director (Administration) 

CGWB, i.e. Respondent. No.4 alleging misbehaviour by the 

applicant with the P.A. of the Hon'ble Minister resting on vehicle. 
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The Applicant was shocked to have such a letter and immediately 

replied to the Director (Admn) vide his D.O. letter No. 239 dated 

• 	08.10.2001 explaining the position and all details of the event and 

• 	denying the alleged misbehaviour of any kind. A copy of his reply 

dated 08.10.2001 to Director (Admn) and was also forwarded by 

the Applicant to the Member (SML) I  the Respondent No.6 for their 

consideration and necessary zction. 

Copy of the letters dated 08.10.2001 are annexed herewith 

as AnrTexure-Vl Series. 

4.12 That it is stated that in all the circumstances stated above, the 

• 	applicant was asked to do certain acts viz., concurrence of tenders 

by violating the Treasury and Financial Rules of Govt. of India, and 

arranging vehicles instantly which was not within his power and 

since the applicant was unable to act in violation of the rules and 

procedure laid down by the Government 1  he was targeted by the 

• 	Respondents for no fault of his. 

4.13 That in a bid to fulfil their grudging motive on the applicant as stated 

above, the Respondents issued the impugned office order No. 769 

of 2001 issued under No. 3-447176-Sd. Estt. -8384 dated 

12.10.2001 transferring the applicant from the post of 

Superintending Hydro geologist (Scientist-D), NER, Guwahati to the 

State Unit Office, Agartala along with the post and instructing him to 

hand over his charges of the Head of office to Shri G.C.Saha, 
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Senior Hydro geologist (Scientist-D), who is much junior to the 

applicant in rank and status in service, with a mala fide intention. 

A copy of the impugned order dated 12.10.2001 is annexed 

herewith as Annéxure-VIl. 

4.14 That pursuant to the order of transfer dated 12.10.2001 as stated 

above, the applicant was relieved of his duties from Regional office, 

Guwahati vide office order No. 378 of 2001 bearing No. 1206 dated 

30.10.2001 and accordingly he took over at the State Unit Office, 

Agartala with effect from 31.10.2001 (F.N.) vide his joining report 

No. 3583 dated 31.10.2001. 

Copy of the relieving order dated 30.10.2001 and joining 

report dated 31.10.2001 are annexed herewith as Annexure-VIll 

and IX respectively. 

4.15 That the applicant begs to state that by the impugned order 

mentioned above, the applicant has been shifted from an office of 

higher status i.e. the Regional office to an office of lower status i.e. 

the State Unit office where there is no sanctioned post of 

Superintending Hydro geologist. It is evident from the statements of 

allocation of posts and statement of Staff position that there is only 

one post of Superintending Hydro geologist/Regional Director 

sanctioned for N.E. Region to be stationed at Regional Office, 
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Guwahati only and there is no such senior post for State Unit office, 

Agartala. But the Respondents acting in an Arbitrary manner and 

violating the allocated staffing structure, transferred the applicant to 

the State Unit Office, Agartala even by transferring the senior Level 

post of the Superintending Hydro geologist from Guwahati to 

Agartala while this post is sanctioned for Regional office, Guwahati 

only. The order of this kind is an unprecedented one, and the same 

has adversely affected the rank and status of the applicant. 

This apart, by the impugned order dated 12.10.2001 the 

applicant has been placed under one Sri G.C.Saha, Head of office, 

CGWB, NER, Guwahati who is junior to the applicant. It is evident 

from the Draft Seniority list published by the Respondent No.4 vide 

No. 14-14/2000-Sci.Estt.-5299 dated 26.07.2001 wherein the name 

of the applicant appears at SI. No. 17 whereas th name of Sri 

G.C.Saha appears at Si. No. 43. 

Copy of statement of allocation of posts, statement of staff position 

and Draft Seniority List dated 27.7.2001 are annexed herewith as 

Annexure-X, Xl and XII respectively. 

4.16 That the applicant begs to state that the applicant being a 

disciplined officer and a man of integrity has complied with the 

impugned order of transfer duly and has assumed his office at 

Agartala immediately showing due respect to the order. Thereafter, 
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the applicant made a representation on 2.11.2001 to the Chairman, 

CGWB, Faridabad highlighting the injustice and humiliations meted 

to him by way of transfer to a State Unit Office, Agartala which 

tantamounts to his demotion and praying for his transfer from N.E. 

Region to Bangalore/Chennai. His representation could not yield 

any result as yet. 

Copy of representation dated 2.11.2001 is annexed herewith as 

Annexure-XIlJ. 

4.17 That the applicant most humbly states that the honest and 

disciplined gestures of the applicant in the cases stated above and 

his adherence to act as per the rules laid down by the Government 

of India, instead of being appreciated, have been viewed otherwise 

by the Respondents who in order to feed fat their personal whims 

and caprices, have acted in an arbitrary unjust, unfair manner and 

with mala fide intention transferring the applicant as stated above, 

violating all principles of natural justice and cannons of law and 

inflicting mental torture on the applicant. As such finding no other 

alternative, the applicant is approaching this Hon'ble Tribunal for 

protection of his legitimate rights and interests and it is a fit case for 

the Hon'ble Tribunal to interfere with and to protect the rights and 

interests of the applicant directing the respondents to quash their 

impugned order dated 12.10.2001, restoring hini to his earlier 
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position i.e. to the post of the Head of. OfficeNER, Guwahati and to 

consider his prayer for transfer to Banglore/Chennai. 

4.18 That this application is made bonafide and for the cause of justice. 

	

5. 	GrounA for relief(s) with legal provisions. 

	

5.1 	For that the applicant is the senior most officer in the N.E. Region. 

	

5.2 	For that the applicant being the senior most officer in rank and 

status in the Region is entitled to Head the Region. 

• 5.3 	For that the applicant had already been working as the Head of the 

Region at C.G.W..B., Guwahati. 

	

5.4 	For that the applicant has been posted in a State Unit Office, 

Agartala where there is no sanctioned post of Sup&intending 

HydrQ geologist (Scientist-D) which as per the aHccation, is 

positioned at Guwahati only in the NR. 

	

5.5 	For that the applicant has been placed to work under a junior which 

is against all principles of service jurisprudence. 

	

5.6 	For that the respondents by way of arbitrary transfer with mala fide 

i..IrM',A 	 ê 	 +k 
II ILI ILIVI I I IQV 	II iIIfl..I.0 II II II.QI LVI LUI 	VII LI I 	a1JJIIL..QI IL. 

Fl 
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5.7 	For that the applicant submitted representation to the respondents 

which could not yield any result. 

5.8 	For that the post of Superintending Hydro geologist is not meant for 

State Unit Office in any region throughout the country as evident 

from allocation of posts. 

5.9 	For that there is no decision regarding upgradation of State Office 

at Agartala, at any point of time before or after, the passing of 

impugned order of transfer and posting of the applicant is therefore 

arbitrary, illegal and with a mala fide intention. 

Details of remediesexhausted. 

That the applicant states that he has no other alternative and other 

efficacious remedy than to file this application. Representation 

submitted by the applicant to the highest authority i.e. the 

Respondent No. 7 could not yield any result. 

Matters not previously filed or pending with any other court. 

The applicant further declares that he had not previously filed any 

application, Writ Petition or Suit regarding the matter in respect of 

which this application has been made before any court or any other 

p 
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authority or any other Bench of the Tribunal nor any such 

application s  Writ Petition or Suit is pending before any of them. 

Reliefs sought for: 

Under the facts and circumstances stated above, the applicant 

humbly prays that your Lordships be pleased to issue notice to the 

respondents to show cause, as to why the reliefs sought for by the 

applicant shall not be granted, call for the records of the case and 
/ 

on perusal of the records and after hearing the parties on the cause 

or causes that may be shown, be pleased to grant the following 

reliefs 

.1 	That the Hon'ble Tribunal be pleased to set aside and quash the 
r 	 - 

impugned order dated 12.10.2001 (Annexure-Vil). 

That the Respondents be directed to restore the applicant to his 

earlier position i.e. to the post of in-charge Regional Director/Head 

of office, NER, Guwahati. 

3 	That the Respondents be directed. to consider the transfer of the 

,//ppIicant to Bangalore/Chennai as prayed for in the representation 

dated 2:11.2001. 

Costs of the application. 
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8.3 	
Any other relief or reliefs to which the apphcaflt is entitled to, as the 

Hon'bie Tribunal may deem fit and proper. 

	

9. 	Interim order prayed for. 

lication, the applicant prays for the 
During pendency of this app  

following relief :- 

91 	
That the Hon'ble Tribunal be pleased to malce an observation that 

the pendency of the application shall not be a bar for the 

respondents in restoring the applicant to his earlier position i.e. 

Head of office, NER. GuwahatL 

10. 

This application is filed through Advocates. 

11. ParticujalS of the I.P.O. 

I.P.O. No. 

II Date of issue 

Fi) Issued from 

iv) Payable at 

12. 	L jsfenclo ures.  

As stated in the index. 

z 	--j  

G.P.O., Guwahati. 

G.P.O., Guwahati. 
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VERIFICATION 

I, Sri K. Keerthiseelan, Sf0 Late, V. Kolandal, aged about 54 years, 

working as Superintending Hydro geologist, Central Ground Water Board, 

State Unit, Office, Agartala, Agartala, do hereby verify that the statements 

made in Paragraph I to 4 and 6 to 12 are true to my knowledge and those 

made in Paragraph 5 are true to my legal advice and I have not 

suppressed any material fact. 

And I sign this verification on this the 	day of January, 2002. 

k J k J 4w' 
Signature 

3 
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Annexu re- I 

j , 'i 	 ELL) •• 

ove r ri riieri t 'of Ii di 
Miiii1i'y if wailcr 	rSCiiit.; 

Nil-I TV Fur dubud-I2i..UO.1 

Dated the 27 Mar 2001 

OFFICE ORDER NO. 248 OF 2001 

c::( ;?ecucnt upon r el I eviriq on Li 'ii1i ',i. f 1.09?i'O 	((N) 

ct Sh 	M. M:"Ht 	ecioiifl I..r':i.oi , F 	Liul (rouiid 	atei t'oard, 

NLF.. Ctth;J. 	3ricLiort ol Lo compLrri L uu Lhor'i t:y is ireby 

- :'i ivoy.' 	br ' nc1 urin 	h 	K. Kee r Lh .1 ee1 fri 	sf D 	(Sr. 	) 
Li 	I 	'tid Wu Li i Vo ir d 	NIL t 	F iuFi it 	He.ad of Uie of I 

C(NIH. Li 11 iir Lhor -  .nd•'r 	He il11 ni.t. ; 	onLrol I irb OIIo.:or 

i.)f 	F'ay & 	 ih'dft::l 	H. i.i..; 	of 

I 5.oi /oif ("71 al. of (;eritr u Ground WuLer' Boai'd, Nu:R GuuIiuL 

le f/6 J 	;1 	be c:onLn 01 1 iniH el i"r 	Lei ii 	of 3ft191 in 

1 	mi of (d OUp- , 3 C , & D tff orkinq in Central ground 

NILcr Uoor, Ner , 	 onh.LL (xi:ept, 	iiIII:f."I 

(I)M N I ..' 	 l'i VS CTh I- [Ck G 

S I P 1 Gil I UN 

Central Ground 
vJ'il.i 	io.i.i i, 	N!;:1, 	GU'A,ilinL 

lhr, 	.jonn L t'G i 1LLOI 	'.iiLi 	't 	ounid 'iI.' 	ourd 
hi. 

	

lu. Nut kilo , S Lu 	' 	 Is of I iii 	., Gu';;uI If Li 

	

1. 	Nc i;iy 	 t:FiI:-r, COHLI •1 Oi'ruri,.I NItLi' H(ifit cI. +5 
dabud. 

5 	Lc CIiuI mu 	CcriI.i :1. Ui oiniid iiuLer Oi)ar :I, NH 	'I. 
I 1 

	

4. 	01 f 	Ordr'i 	III i.: 
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Annexure-Il 

o. 	.:L4ta/2oOOsci 	(LstL)44i9 
Gioverrtinent 	of 	India 

Hftistry of water Rsources 
Central Dround waLcr Eoard 

NH IV Far idthadi%iOOi 

Dated the 04 June2001 

OFFICE ORDER NO. 461 OF 2001 

The following officers of Hydra geological discipline are 
h -

eby posted against their rurictotiel post CS :hOlMi against 	ch 
iid th immediate affect at the ene place of pre:eriL pcstirtg 

Name and De'signatlori of1 Functional Designation 	Place of posting 

HL officer  

LL 3/ShK, K 	rthiseelan Superint.ending 1-'ydro CGWN 	NER 	Guvahati 
Senior Hydra geologist geolagist - - 
(riit Day. Junior Hvdrq Senior Hydro geologist CGWA. 	NeL 	Delhi 
Geologist 

3 ML.Doja.. Junior Hydra Senior 1ydro geologist CGWB: MER 	Patna 

4 
- geooqlst 

Ni. 	Muthu Kanon, 	Junior Senior Hydro geologist CGLJB SWRBangaiore 
Hydra geologist 

- A. 	Subbe Paj , 	Juriio _do CGWB, 	KR Ti\/andurm 

Hydra  

Since there is no change Jn the place of postIng 3  they are 
n t entitled to any TA/DA and joining Lime 

This i 	uee 	iith the approval of the compe Lent authority,, 

3d/ 	Ileqible 2632001 
ADMINISTRATIVi 	OF J.CER 

DISTRIUTXON 

1: Officer concerned 
Member (E.D &MM ) . 	Member 	(SM &L) , 	Nlrnber 	(SA & Ni) 	Member 
('1 &T1 ) 	Faridabad/NeJ Del hi 

3; Director (GW) 	Mm 	istry of 	ater 	Resou 'cee., 	hrm Shakti 

4 

	

Nev 	Delhi 
eqional 	Di 	cor 	CIWr 	 ht i/Mu P, 	P1Lrlr/KP 

Tr ivaridrum/Sk 	Bariqalore with the request La send the 
joining re-part of concerned off leer.  

- Head of offIce 	• Jaffirlagar Houce 	New Dcl hi /cGWA. Now 
Delhi 
Pay and Accounts Off ice 	• 	Cci!JP • 	Far i dabad , 

7i. PS 	to Chairman, 	CGWf 	 I  
Office Order 	file. 

1 pronti 	File at 	ofice 	coricernccL 

V
/ 
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Annexure-Ili 
i() 	I LtCSITi (I 

No 
2 ':) 0.1. 	 2 C) L h 	( 1) 

	

I 011 e I L) 	c: lot 
LonLt i 	owid iiLt 	i1d 1;. u 	Ntqii 

Spring Water Development at 5 sites in Assam. 

Lu 

he J(U:, fur L:..jwl .lp iie ..'oi ks of 	priri 	W.t Ler 
arid  

Uy y 	
ir,at 	I e 

o v ick I' L Lr 'lo. .i 2L4/4.4/R H/0GWB/NF P12i Jatej 2) .1 . 'UOQ 	[ilL' I .iiiij Led €iide 	Were irivtJ Ly Ii 	lot ..hi.' 	)OVe tneu LI oiied WOIL 	uid Ihe am Were or:erid On 
I ' I:rick 	 ULeo evaIuai-.J and the oL Lrii 1. ii 	'Vl1u I jon 	'.,e1 I 	the de Lai 1 	on raLes Iof€.d hy 

Ii 	five Uen 	ne 11';ed. 

perinr 	Lf 	he ibetj-,d reveal. LhL the eU'. 
fl 1  Il) Led >y ye i ou. b idd'. eej 	r L i rrieted co; L > ru 

I 	i:, 	11 e'u 	q i rid I 

he it')c-'. 	 r:uet 	I c: eef. of eacli on thee 
Ljv'J 	:elç),; 

IN 	

etoic 
COnS L ru cti on 

Work 

eL Li rlJberj 
A1lI 	0ePe 	ele earn 

.15:2Q  
I  

I o t 	 440 114 	8496:3 .1 

:;inOL' the 	or'ke e e L:jii 	•:::ej tied our. or a 'lepoeji; 
ba; U w i Lh t LI 	aii: 	ec:Ojv'0 [rem CGWH you may  vc)j 	.or,c.u1 CIl(. 	jr Lekiriq Up tue WOt k.e oxceedj1<  
I ijfl.t U:. U 	Vii 1t..to 	 coir:tiriU 	the 	.... .. 

	 f 
Uh 	 Lo IJie .1 UWL L 	L ider er You may p 

/7 

)631 

4. 
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Lh OV•' 	
fflOU11L 1]&iHL I 	;r3.L 

(1) 	LLd 
ori;rUCtit o 

Lh 	riir d, 
ooi 

Iii I 

10 	II('W I1 	L AL 	Li uik L 
of vo 	ioU ufiI 

Ldddi 
I trLL; 

Yr 
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Annexu re- IV 

ii 	i I I I IC,  Iii 	1)1 

H11r:.tl 	rOLIid 1 4 1  

f 	 I 	 II 

1 
H 	 I 	111(1 

I'ir:1 

H 

I 	 II 	 fl 	 H 	 I 	j 

Is 	Ji 	II 	I 	1 	ii 

Ci:)I1IIIILHilt/ 	HILi 

,.Jriik:U I' 

.Li 

iio 	ii A, )iSIIIflI 

	

loI 	I 
l 	 s 	 I 	I 

II 	I! 	I 	II 

....... 

.:L:It:.:y 

GiJi3. NER, Guha 	tcr 

III 

I .- ' 	 S. ''' 	•' 	 - 

.1, 'I- IHi,L:i rH.c: 

v 
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Ann.xur V 

]) r 	n/r i 14L  /NEP/2O 0 11 4 

l 	• 	 (;cienment of ind& 	 . 
c:entral itc,urH Water Board 

N(:rth Eastrn Ragiori 
. r 	 • 	. 1rtjri Nagar, Bye 1.ane 

I Guwahati y8jl.- ns 

7 
 fi v 'Ii L 

r 41 

Ln  

: tu I I •_1 uLili C h' I / 1'i 

2 ridi di 

I or ,nu 

r 	i o n i' i h thespring J\1r I upm 	' n i 	m In t hi 

onnoct:1on I exPlabidd thd-;ngorOiJS ituat1on the: 'i 11 inis; in. 

j" 11FArawal of thiletterk-Instead of hi 	m I ii 	i 
Ii ,  

It r'arçjed bet;'een the offIcers of C:GNB and JAPC0 The outco(fle of.  

	

1 h m t 	i 	ho m I I ir ouqh Lh rn iute o iw I 	h ,hinh 

hdrawalnf t 	I t r r 	I H null it 	h rji 	i 	t in  

U t)d L h '1Uh a Ii ti I 	i,Ihif h I ii 11 nil rd 	i th 	:n 	I 

Ii rI uc h time I i1 I Naltinq fur yon orders for 

.rl:hdrawe :Lof t he lett 

With rygards 
Yours since nel m  

Ji llegible12.402003-  
I 	 fFi 	l 	1 

f 	jiI)fl 	I 	Ii 	tL) 

f r 	r' 	1 h 	i s 
ietnb 	 1 

iri Ground N Ln Fid 
t1 I • I ii dHd 1 1 001 

t 

--- 	 - 
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nnexure-VI(Sèries) 

CONFIDENTIAL 

Do - No. 239/PF/KK/NER/CGWB/2001 
CKeerthisee1an 

[E:uperintendilng H:drogeo1ocjsL 	. 	 . 

.'ar Shri Cuha 	 . 

L: 	:t;h rre 	to your OO. 	447/73-S:1 Ett-475 

0()09.2001 	ram h€re\'ith furniiitiq the foliovdng detai1s for your 

k:nd cot der Lion. The P . A. of Hon'ble MinisLer o 1 State for 
. 	tcr Qesourc Qs, Govt. of IndRi sta tioned at Gu'h3t has 

k0 1acLed Or -  SJ.pria 	6f3 for arranging a vehicle. for the 

Of 1Iori b1e Mm ister on 2:3 o8oi.. rhe officer irfoF'rned to th'' 

of Hon bie Miniter that there I no vehiclo in t1je of f ice on 

the said day fli - ther she has confirmed from th OIC (S&V) and th 

1 seme 's informed to the PA. of Hon 'hie. Minister by Shri Phuken 

cic (S&.V) (fter this coriversLior the same his cn Lected me 

tel ephone and asked for the arrangement of one Tata Sumo,. For' 

t:hi s I have informed that. the bill for Tate Suuio uti lsed by the. 

• ,:Minster during J1anu.ry, 2001 is still t:o be paid to the PR0 and 

Lhesarne is pending ith the CHO for ciearance rr'aning of' Tate 

.Sumo is not Within the poiers of thc H0 ,.0_. of NER. Under i.The 

.:cIrcumstan'ces the message was passed on to the. P. A., of the Hon bl.e 

M:Ln iter. Mean&..hi le a vehicle was vithdrawn from the f .eld duties. 

The asked whether the vehicle will be arrar'iga•d by me or not 

:i: pciliteiy replied that errarigenitent of Tate Sumo is not within the 

.power of HOO. For this the P.. asked whether this. has to he 

COVe'/ed to the Mini ister .. For this I politely epI led as you fl  

lea 	 ' 

Later on a call.. was t.;hen e from Di". SKSharm6., Member (SAM) 

who advised me to ser'id Shri SBhettacherya. Sc-D to go along with 

a vehicle to the Mmnisters louse at .70 clock Hiorniric, in the next 

day. Accordingly the vehicle. which was withdrawn frori the field 

duties have bt'en sent to the Ministerresidence with a prior 

intimatio'i to P.A.along with Shri BhaLacharya Shri Ehattecharye 

has reached the house of Hon ble MInisLer at 7' C) clock in tho 

morning and checked up with the persons available in ihe Minister 

•' restdence. They have advised the P. A, has gone to airport already,. 

Having corifi rmad the arrival of Cc)F3 vehicle, the F'ave gone Oi'i 

their own to ci rport However, Shr'i Bhattauhcrya hs mccc hod 
a rport by 0730 ......., and report to the P A. The P. A ., advised him 

to wai.L 	
H 

On the seine day Shri Kuldep singh, P.A. to Minister has 

tel ked to me arid asked to send the vehicle along w th an officer 

of Executive Engin6en rank As per the: inc.. Lruc:tions of Shri 

Ku ideep Singh and Or, S. K. Sherma I have arrangeol ShrI S. 

I ..' 

• ' 
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i: l iaLL,o.; hu y;t. 3cC who is more than the E><ecu tive Engirer rank 

has been sent mtonu withthe veii:..:i.. 
I 	ii 	h 	 hr 	I 	 ; 	It ci ri I 

U 	13were r eseri t in my room The same was explained to 

Dr. . 	'..:; inha Hay,  Maiubai UtI. 	o 	LIio rr::t d. This 	 cL.i() 

separately 'Ji.;i:,.,:.tJ by 1)1. S.P 30ha Ray with L)r. •:.LiIvi. 

These are LUc J1iiis 	:t 	i.1 dur iric the pei iod 

rrmtionad jb'/a. 	UHdra'rIId tjj::  ryof use any I quaqa hiaF 

I No hut Ling Lh ruel ings 01 	of HC)fl UlO MinisLat 	The 

LL anti. iurda 

 

only Furtiet tie art atiqanert. ':f lata  

tn'), Ltori Lhe. pOliOr' of the 	 I1'. iO Ir:D1 yO!.l0 kInd fat ia;1 ad 

t'du1 at.icti 

WILK nequr ds,  

Yours airioar of y 
/ 	 .

I  

(K 	K: 	it. 	j> 

in 

ti i P.P.Guha  
U r'e':..Lot 	((drn 
Car' Li al hi'ouio,l .iaLi:r Doa (I 

F 	nI'.'.Il,i(Ji?i 	C'L 

I. 

H 
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AnnexureVI(S8) 

COHFIDENTIL 

DO No 238/PF/KK/NER/'CG121 

	

KeerthiSeelafl . 	 . 
:tuperintenthflc HydrogeOiOgiSt 	

OctoL:er O8 2CC1 

D r 	P S ri 	P' y 

I am ,jrtiflq tis letter as referenCe to the D.O. letter 

eceived f rorc $hr PP G:uha, Di. rector (drnn) for :vor. . kind 

i: onsidPati0n The C). O 	
Le n Lo Shri P P iDuha aT ;o has been ujrit  

for your kind perusal 	. 

Cith Rind rrgards 

- 	Yours sirtcre1Y 

Qi 

- 	 KeerLhi5lfl 

s 	ove (two nps 

To 	 . 

•i)r 	(3ti3iflha Ray 	 . 	. 
Member  

around Cater Board 	
9 

NH-IV Fe r idaba12lO 

• 	 . 	 .•• 	 . 	 • 

• 	 •• 	 • 
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Anne>ure-VII1 

No. 3447/6c1  

:'vernin:n 1: of Incila 
Mini stry of wate r Resounes  

:enti - 1 Ground wa der E3oard 
NH TV Far dbd12:LOO1 

Dated the 12 10 2001 

OFFICE ORDER NO 769 OF 2001 

K Keerthislan, superiiitE:ndinq Hydro qeoloqst 
(Golan I se'-D) is her-shy transferrad from Central Grnd Itjatsr 

Fi rd Nnrt.h E 	iarn Reg i on 	L,UiMrJLL1 to 	icl 	JrLit Uff i 

Agartala, aloo with post, with immediate e ff edw  

'1 tis tr4(f5 	T 	 d i 	ili 	inc'ro:t 	li 

is 	 I. it. I 	to TH/ r 	nd 	 I mi 	driiiss -11" C uroder t h 
Rules.  

I I 	I.. J 
(ID. K. Guha A2.10 . 01 

D LPF' r 	t 
DI rrr'n TiJ 

1 	%hr. Keerthisee lan, CJ'F iri'Lid 1 1 ;i 
iirit-D),, N'orth Laats'rn Raqion, GuwahaA. hems hereby 

directed to h-.J1d0V 	Lftu q of 	d of Of f 	t i re. 
of NOt I h T 	P 	on e)UII_j i i 	n 	h 	r I 	h, 	m ii 
HHro ?VOlO 	 rinI 	D) and p  ocE- ed to 1cqa -tala 
1 mmrtatv 

2. 	The Head of Office, Cental Ground Peter Board, North 
Eastern FIeqiors , GuehatL 

/ 	 1 n Hon'ble fli n ist,.ar of Gi LA I or t:r Th 	c 	'hr ns 
ShaRti 8he,ari New :eii  

4 	1m1 	nL 	CGWB, F a rid4 bad  

( 

I 
a' 

	
'J- 	

It' 

rK 

P~ 	I 

A U 
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Annexure -VIlI 

Nc i2C6/J. O49/CGWB/NER/EStt/LhIJ. 74 

G::vernmerit Of 1nda 	
Ii 

c:entrel Ground N'ter Board,  
North Eastern F.Ln 

leruri Nagar. Bye Lane iL 
Guwahati - 781005 " 

Dated 30/01001.  

OFFICE ORDER No 378 of 2001 

In pursuance of CHJ CGB Faridabad's O0 No. 76 of 2001 

s4ied undei.... I tt,er No,. 3'44 // ?6 Sd. E:Lt: dated 12.10. :20c.'l Sri K.  

ee.l i n superntendi n Hydro c:o1oGI:)t (Sc, 'L: ) .is haraby 

:)d 0 h 	I 	t roir i h 	of 	 I 	i h 	f I r uo 

Lolo.2ooi to dnab'le him to join CGB,, SUP, Aqartala consecjsflt 

his tr.sfa. 	 , 	. 

Sir 	hi a Lransfer has bean' ordered in Lha pub.1 Ic IktoresJ: 

o :i: s - 

1 

4. 

.4 

'ejOA id .-- t 	L1€d to TA/DA &.,oi r 1ig iIme as aCifi5.iLLd under 

JA 	ic1 in I 

TIlegible 	C:]l0l 	 H 
0 I 	F-I ' 

V,I E' u OF OFFICE  

3.rrI (ji•,,  

UP K ;Keert h iseeleri, su p"ft., Hydr c'geo loqist. 'CONG, HER 

_IikLorJmr :,. POLO. PHD, NH-1V. Fa,r jdbad 	 : 

P4/ 
& Accounts Off Icer CONG, NH'IV, FarIdabad, Haryira 

Ulf OffIccr-1i......Charqè, LGIE3 	SLiD, Aqarta1a 	. 

Ai:tt:ount5 :ci' on, CiNB.., \f'?., ILiihati C 2 doic: as) 

ice order File. 	 . 

1 	,. 	.'.,. 	.... 

'p 
V W 

- i: 

H 
'1 
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cnnexureIX 

GovL at ndi 

Can tra.l Ground Nater B6rJd 
Stata i..Jni L; ON ice 

oa rte 1 a. 79C.'o7. 

• 	 . 	 . 	
. 

Th 
C::entra. Ground Water Oo&rd 
NH ]V I 

Subh i~ a king over charge at SUC 	gari;La 

Sir 	 . 

Lnsequent upon the T r  nafer Order No.. 762 of .2001 & vtd off ce 

lather1  no. 5.447/76SC1.EStt384 
 dated 15l0,2001 I have takri 6ver 

cha 	and assu ned the off ire at Super intendinc. Hydra ga b c, ist 

(Scar istD) on 31.1001 (EN) at qartala I have been reliev d from 

tha1 Oic of superint(dn0 Hydra geologist and Head C'i the offj cc. of 

the R*d on al Off ice NC Ga tehati on 30 .10 :2001 V de of fi èe let ter 

No 4k/l 0-49/CO /t4ER/E$t t/2O01 dtd 30 .x 01 

t hi a is for you r k i nd pe rusa l arid necsarY ac Li on i case. 

• 	You re. 

• 	 • • 

	 (K .. (EERTH :[ SEELAN ) 
u;:erirtterid1r1 HydroOaCit 0cit 

1. Ccoy of 0 .O No 769 
2 	 Hr 	 dl 

3.. 3 copieS Charge report 

Coy :o 	The Heed of the Office. C0WB NER Ou,oahcti for ,nfor meLlon 

an 	ecessar y action • 

KEER1HiEEL) 
•jperiritendinO HydrOe0g1' 

H 

I • 	 0 
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nnexu re-X 

No.. 14 1.4/99SC1EStt 4720 
CovernrnOflt of tndia 

Ministry of ,,ater Resources 
Ceri ;raJ Oround viater Uoxrd 

NH 1V Firiciabad-121001 

D&ited the 14ih June. 2001 

ME1ORANDUM 

The allocation of Scientific E:;t&biishfflCflL (Cicu5A'' & 

- Non Plan & Plan Posts), for the year 2001-2002 i made as 

per itLaehod Aririexurc I, II a 111 flh Lhe apirovai of the Head of 

the DepartrnenL th i; .;Lr ,-iqLh will t;ontiriuc Lii 1 further or der 

3L1/ 	file iL)11.) 13() 7001 
Admiri it:.r ative Off ier 

DI..TRIBUTION 

I . 	Member (ED & MM)/(SH & 1)/(SA & M)/(T & TT) Ceritr ..r1 Grouiid 
Water Boar d - 

2. 	The Reqional Director, Ccntr al Grouid Water 8ord, 
NR/WR/CR/SR/ER/NWR/NLR/SEFV NCR/ WCR/ SWR/ 1ER/ KR/ Nccr-/ 
NWHS/ NHR, Luckno/ :1ipur/ NLagpu / Hydcrabad/ Cl_c;uLta/ 
Chandi jarh/ GuwahaLi / ribariarar/ 3hopai/Ahemadab&d/ 
ianqa1or e/Patna/T vandi um/Raipur/cTheri1la i/Jntnu/Kang ía. 

1. 	The Off ice in charqe. Crntr al (round Water Board., :3Late - Uni L 

Office, 
.Jodhpur/Pune/Bari ly/NeDel hi /Ai I ahabad/Be1iaUffl/AYarLala/I La 
uagar /Shiionq/Vai.. 

4 . 	Ihe Head of Off ice , Central Cr ound Water Board, JaInuagar 
House, New Delhi 

.. 	f he Head of Office, Central c-round Water 	thority, Nev 

Delhi 

&.. 	The Heqj':nai Dir eutir , FC Training & rescrch In,tituLe, 
Bhopal 

7 	Ihe Pay and Accounts Officer • Central Cr ourid Water Hoard, NH 
IV, Far idabad. 

e. 	1 Fic rdmin is L r a L. ivc Off lee 	Acc ,  GOLI t/3udgzL, CG8, 
Ear idabad - 

9 	3niptdg Chii; L/G:- 	y; ii ,L/I'Iydr ol oq 
(WH. Far - :dabad.. 

- 	P S . to Chair riari , CGW 
1.1. 	Off jeer In ehane, Hydr oloqy Project L, FLí C:Li4(i 

1?. General Sec ctary. AICGWBOA, CCWH • Wk, Jaipur 

/ 
 Uj 

NYV 
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ST TF MI 4TSEIO\\ ' INC FIlE DIS! RIBU rior OF CR01 P A (O P1 N & [1bSrS) FOR THE \ ER 2001 2(K)! 

/ 

f is. Nameofp 	 . iiyilc 	TOTAL 	 WiST. SW •WC, SE K SEVJ1E. NWH I cc [: 
pcis 	 R JRLP 	1R 	R 	IR 	R RIR 	RRJ$ 

/ 	1 	Cn 	 - 22W245 0 00 j li 	ni 

NP2 1 2  2 Meiiiber 	 I4022400 	 -_-_-_f-  
JL 11300-13300 	44H  

11300-13300 Jtf+fH JjiLiLL:! IIHHL HHH 
INP  

5 	Sr. Rcsrdi omccr 	10000-15200 	 .__....__ ......__..L ..........I...........4....-.__--_---_4—._--._._...... L.__.  
jP2 	2 

- 
	.J 	I 	1 	 •I 	 . 	 .. 	' 

6 11drornerologkt 	S000-I00 	
-- --+ -4-  b+1- 	Lik 	fi_- 	-1 +1 

Artist 	 I °°°'°°  
___  

S lProgrammcr 	 8000-13500 
 



/7 

: 	 7/ 	
cz 

TNaineorposr PascaIe. TOTAL.IIIQ 
lu I["l :1 1 1R I JIEJN\\11 

 Zcc No 

±!1J +H 	E+PH_1_HHELLhJd H Hi-f 
11_000-16500 	IN?. 	601-1211 
I i;oo0rc: 

2'S 	517715 

-__- 	 1 4 	16 
5 	 I72I  

- 	1015rn 	NP 	1153 
L 	 3000-13500 

1114 	3 	Iio 	sli 	991 jio 	I6 Is 	Fl 517 	1 	 -i 
1 r 

I 	 12)00-16C,0 

t 

1:000 rcoo 
14 	iSeniorHdrkgri 10000 1S2.0 

p 	5 
- - 	4--  t - IiiILI 

1:00016500 I \P 	j 	I  I I 	I _______ I 	I 
ti— 	-rii 

I 	I 	—' 
I ----  

I 	F 	 j•• 
r - 

12000-16500 16 	SerurLne'u1 	 10000-15:00 I 	P 	2  

10000-15200 I-j 	 3000-13500 
NP 	j 	1 
P 	ii 

I 	 2 	2 	1 	i 1 1 
1i 	 1i ] 

2 
1 	2 	1 i 	i  

j 	- 	I2C'00-f60 JSup 	Gphs _IS I NP_ 
_ 

19 _ 	oo 	_ Seru rG p ic 	 ___ HF 	 Hf__+ 

20 	ucTr IJGeoph)swist __ Ic 	
Ff+FH2_2 _kHiI iHkhH' I  

* 



v___ - 	 - - 	 - 

- 

am 	or p051 S. 

AtI\- - 

- 	4. 

-INp 
- 	 -4._------ 

	

/i 11 	SUIAL I1s(Iroec1ogLsi 	12OO 16OO 
 

100 1600 INP 6O 	t - 	 I 	 - 	 - 	 t 
 

	

I 	Senior 11\cIroeo!uct 	10000 i:oo 	 .:n -- 	i_j.!... 	j 	iii  

rp 

t Ju1IIorHdNuov 	

i0000420G 

R -4w 	
-: 

 

[LI 	 100O16S00__  

ISt:no1drog 	 00I4 ----  

I 
- L 	__-_4- 	-I- ---4- _I_---i----- - -- 

SLIILr(hLfnIsL I 	_  

17 	Chcilt 
 

iipdL (opII)st 	100I600 _ 	 Hi 

L onfiIs 1 	- 1 °°i 

	

000 i:oo 	NP 8 	I-  

Juiiloi Coph)sicst 	s000-roo 	 _ Ti__1  la~ 
- 	 - 	 -  

qf  I - - 

Ic 

1 

L... 



ST TE\lET SHOV* U\G TILE DISTR!BU1 ION OF GRO. P B (TO 1'LN & % POSTS) [DR ThE 'k EAR 200I -202 	 - 

/ [.fNaiucc1IVA 	 TOTALT[QfiFP ND CCV! :N - W SiE. 0  =N)V . ~NFNC 	C K L SEC ME NWH 

	 -
A 	R R R 	R 	 RJ R R _ RR 	R R 	 R 

150 

P. 

NP 	

I4MttJtlIthdrOt.oIuoTh 	L:'k'o 

----T-- P1 	 I 	[I 	I 	I 	I 	IL 	I 	J 	I 

1 	-oo..i000 	 f__1T11f :24fLfi}1Ff  
[ 1 slJutChern1s1 	60O 10600 	T- 1 -fH 	I 	P— iLJf  

j tt}IYdrome(eoroInoIs( 	6500-100  

I -P 12 

_J 	3f. 1j1 f..2f2nIJ 	I '-H  
SnforCaographer__f 65O1000 

- 	 --- ±-4_LI 
 

NTP  2 F9   
- frIUs tL Ub. & lnf. OIflter 	1 0500 

 

- 	

---: 	 - 

• :r---  . 	- =- -.---_-----=--- - 



/ :1 - 	
- 

--.-- -- 

S. 
- 

" lOdhpur 	 Stullong 	AgiiiaLi 	\Lzg 	1 U1ak4hd ame of post I JDeIhi 

/ 
( 

Jsl.f4rU 1{'droeoIngist 
- 

O0 12000 
P150  813 2 	_j2 	½ 

— 	

- 
 

- 

7. 

2 
00-i2000 \P  

Assistant 1Idro1ogist 

&sslshr,t Ceophvscist 1 
I -oo--i2ooO  

____ 
 j 600_ 1 O500  

6500 10500 

Hdrowekoro1ogist P I I 

I Oflicci Suncvor J  6500-10500 
NP 

14~ 
6500 10500 

Senior Cartographer - -- - F 	r- — 	
- 

- 

S JAssistanfArUst !000500 
Np 

_ S.S(L 1.jb_&hit_Officer _ I _600_10500 f__i_
— __ i - 

:- - ;- 
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Annexure- XI 

STAF 	SITION IN RESPECT OF CG NER, GWTI ( on 01 062001) 

- 	 4 

epost io ned' 
Strength 	LP05 tiOn 

acan t Remarks * 
Direir  

Jr. 	Hydrologist 	16 
ssttHydroo1ogist 

Chemist 

7 

6 
6 

INil 

2 
1 

- 
3 

6- 

Administrative Officer Nil 1 - I excess 

I  , 001og 

* 
Ca S I A ( 	inil) Ch 

Si A G a ph c ics) 

I 

2 	, 

2 	 1 
 _ 

12 
2  

19 J r. 	S u r vs yo r 
toreSupermntendt 
tore Keeper 

2 
1 
1 

2 

ssistan 
Jr 	in 	1 	rfls star I 1 - - 

ry 1 
13 	

--------- 

______  

lChowVidar 4 4 - - 1 

I
S 
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3AFF PO IT .L ON IN RESPECT OF 0H SUO, CRTL(' (3 ON O. 07 - 20W.) 

S -Ij 	Nme of 	the 	post Sar!c:t:iond In 	 1 Vacant Rema rks 
Na. sLrerjqtTh poSi Lion  
1 	.Ji. 	Hyd t oqec.1 o.ist  

(i H1qr)] nq  
9 	.. 	Su'vaor 1. 1. - 

5 	O/Mn 	Lir.  

7' 	Urivar  
P on  

I 	 .) 

CGWB, SHILLONG( AS ON 01.072001) 

I [r 	ydroqeo.Loqiist;  
2 	1 Hr 	HyJrocjeoio.:i.st  
3 	-nstt. 	ydrocleo.toq.i.st2 I j. 
T 	U/Man Ur.  

5 	Driver 3 3 
6 

9 	"1 Peon  
1, Oil  Chovk:i.dar' 2 	 12 - - 

CGWS, SUO, ITANAGA 	(As on 01072001) 

1 	idr 	Hvdrc.:i.Inj 	t 	 i 

Hydroqol.oqist.  
3,1 STA(Hydroqeolpqy) 2 	 1 1 -' tI'i 

Peon 	 3.. 
LJI _'3ho'itidar 	 3 

[1 



• 	 Annexure-XII 

No. l4"14/2OOO 	Et 32?9 
Gayer nrnent o lnda 

M:rdstrv of water teources 
central Ground ater Boad 

NH IV Frjdabad-J2LOOj 

Dated the 6thJUL. 2001 The egionl Directory. 
Centta1 Ground Water Board, 
HR/WRCR/SR/ER/NWp/NFF?/SEp/ NCR/ 

WCR/ SWR/ NER/ KR/ NCCR/ NWHR/ NHR, 
L'!c o/ Jaipur/ Nagpur/ Hyderahad/ Clacutta/ 

Charidiqarh/ Cuahat:i/ Bhubane ar/ t3hopal/ 
hcnia abad/ Banqalore/Patflil/rrjvandrLj/p ipu r/ Chenri ti /Jarnmu/Kanqra 

The H ad Office 
Car trl ground Water Board 

House, New Delhi 

The 41111,11ad Office 
C r. IL, r 11 ground Water Board 

Bhawan. New dcl hi 

The G'fO;3r in charqe 
Central Ground water Board 
S'tat Unit Office. 
Pne/ odhpu r/Be lqaum/Itanaqar/Aqartala/ 
Siillcpr1/Bareil1y 
Del hij 1 V J. shakhapatnair/l lahabad • 	 - 

SU 	[raft Seniority List of Officer-s of Scientific Discipljn (Groip 
I A") in CGWB as on 31.12.2000. 

Sir,  
L am to enclose herewith a copy of teach of the followinq :an iou ity List of Off iccrs of 3ci ritific discipline, Qroup 	of Gentra1 Ground Water -  f3oard as on 3112. 2000. 	 • 

1. 	)er i ority List of Officers of Nydr - oqealoejy Discip Inc. 2 	n iot y Li L of Off ire s o Hydu ame Leot oloqy r 	p1 1O -  nior ii y List of Officers of Qeophcj. Uis p1 
nior ity List of Officers of Chemi i ry DtcpiLne 5 	Sn irir Ly i- L  of Of i icr s of 'Ivdroloiv 0' cipi inc ,. 	CrIbirfed5pr ioriCy List of Officers of the Grade of scientistB. - 7,. 	Cmhined Sen brity List of Officers of the Grade of scientist-C. 

S - 	Gmbned Seniority List of Off ice.s of the Grade of cieri ti;t-D 

is requested that the list may please be circulated to all the c'ncerned officers fort heii information1 and obtain, their Al l  

k now ladgmsn L and if a r i y repr sen taton i made by any off i rr 

	

ie same may be forwar -ded to CHW within one month period froirt the 	• 
d .te of lssu. In case no representation is received within the' 
a ipujatad period,, the list wIll be treated as firii 

Yours faithflly, 

(P.PUHA) 
t:)rREcTOR (DMN) Cpy to 

:1', Di rec Lor (OW) N in i sL.ry of Water Resou roes, Slit am she k -;i SI 
2!/6e/99•-c:w 

awar 	Now Del hi 
dated 

with ref ererice La Minis Lry s 1 	ttr 	No 
17J2i999. The son ior - ity ut of all categories 

- , 
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TI 

	

I 	LXI U J &i Ld 	k indIl ly L1seen f a r aprwova-I u L le Minis t ry.  
t t caa of an :v u qqat. or, the boa rd v. 11 va borne it for 

Amonsideration and oorreotion 

	

P. 	(U 1 coric rrc heads of above di sd pA ries (Sn per ri ienthr, 
v-i is t: 	Superintendino G eop hys icis t, r 	i I 

& Snperi ntendi.nq Hydro1cjs I:) bIjB cI 

	

p. 	Ii o ha rqe Hydeo logy P ro, sri:. CGB • CHW, Fe r dabad 

	

4.,. 	 vhar 	cai a ri 1 Se(..-. ~ rpta r yy A I C GW BOA,....... pu 	for 
A nformation . 

• 	 . 	. 	 •Sd/-26C:1 
I 	Ii U-li. 

.:r':TcuR 	L;'MN') 

	

p:.,. 	Sr K, Krthjse.ien 
Sd/-- 2001 

r 

.11 	 - 

I 

S 	 I 

/ 

, 

• 	 . 	 . 	 -S 
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SENIORITY LIST OF OFFICERS OF HYDROGEOLOGY DISCIPLINE OF CETR?L GR6U1W KTER. BOARD AS ON 31.12. OOC 

S. Naire of Pnit. Designation Whether Date of Date of 

No officers/Educatj /Tent SC/ST Birth entry xnt' 

onal 
Govt. 

c Service 
Qualifications  

 P.R. Subramanian P I Suptd.. 	. -. . 17.2.42 4.4.66 S. 	i..F. 
M.Sc  HydrogeoIogist  

 A.K. Mishra F Suptd. - 24.6.42 . 30.4.65 Sc. 	L 
M.Sc. (App Geo)  Hyd.rogeologist  

 O.P. Pal P 	* Suptd.. 	. 18.6.44 14.f2.65 Sc..t' 
— M.Sc. (Geo) I .  Hydrogeologist  

 [M.B. 	Raju P Suptd. 	. 1.5.42 9.7.68 Sc.. t 
M.Sc. (ADp Geo)  Hydrógeologist  

 IMa1a Veeranna F Suptd. SC 1.7.43. 15.1.70 Sc. 	L' 
M. Sc. (Geo)  Hydrogeoloist 

 S.N. 	Dulloo F JSuptd" - 3.8.43 24.6.67 Sc. 	t 
M.S. 	.. 	. jHydrc'geolcgist  ____ 

 G.V.K. 	Rao F Suptd. - 20.4.42" 24.6.67 ciH 
M.Tech 'Hydroieo1oist.  

 A.R. 	Eak.thi F Suptd. - 30.10.4 30.10.60 Sc. 	t' 
M.Sc. (Gec) 

F 
HydrogeoJ.oist  6 

 Dr. 	B.S.R.'I. 	flto Supdt. - 21.8.43 2.9.74 	- 
[_ M.Sc., 	Ph.D  HydrQecJcist  

 G.M. Redd . P Supdt. 	 . - 25.1.42's' 18.2.75 c. 	I .  
- M.Sc 	 r  

. Hydrogeolo , üst  
1 .1 	D. 	3r1are Siipdt - 1 	8 	44 6 1 	C5 	• '- 	r 

-i.Tech Hydrogeo1oist -_______ _______ ____ 
 D.. ?.r.janeydu F' SupJt. - 1.5.41' 1. 1 

-- M.Tech Hydrogeolooist  
 - 30.4.46 1.2.75 Sc.E 	H S. Chakiadar.  F Supdt. 

.M.Sc -  Hydrogeo1oist 
 
IM.Sc 
M.S. Jethra 	, 	-P Supdt. - 4.1.42' 

____ 
14.7 . 753 . r.r1 

Hydrogeolc.cist 

J ILl 	LL. 

1dt. 
1:.4 

.4. 
* 

/' 	(• 	 ) 	.' 	--:'(E.) 
jUt. J1..1" 

, 

..ft. 

• 	1 

1. 	't4  
• 	' 	. 

.4 .:.z 	(i 	,•;..::-; 

* 	. •: 

14 

•:ir. 
.1 	4 

it.. 	1-.S.' ,: 

-it. 	1i. 	...... 
J 



. 	: 	• 	'. 	:. 	 • 	 - 	
: 

: 
 

- 	 F 	 - 

- 

15 	ECoph 	 1'c 	
74 [' V ' 	

- 	- 
I 'droeo1o.iist 	 _____ 

 

6. S.C.. Dhinn 	 Sup':Lt. 	 Sc 	 24.9.52 	i.i.7 	c. D  

v  M.Sc 	-- - 	HyduoQiOgi5t 	_____ 	- 
 

17. 	 S. 	 SC 	 4.7.46 	31.1. 77 	L' 	1.1.94 

M.Sc. (G.o) 	 HydrogeolOgist 	________ ____ 	_______ 
I 	 -• H 

16. R. ChakrpaflY 	 Sr. 	 - 	 5.6.45 	15.10.75 	. D 

M.Sc 	HydrogeO1OiSt 
	 d. 14 . 

J 	
20.2.45 	6. 

M.C. Reddy 	 F 	Sr. 	
12.71 	D Sc. 	.1.l. 94 . 

MTCh 	
-Hydroget ________ _____ 	

l4.3.9 

S.J. Fr.rd 	 Sr. 	 - 	 9.2.41 	5.8.63 	Sc. [' 	i.I.94 
 

M.Sc 	 - Hydrogeo1OiSt 	 _____ 	
d. 

2 1. Ch. R.K. R ddy 	 Sr. 	 - 	 16.4.43 	12.12.66 Sc. 
 

Hydo1oi 	_____ 	. 	--.-.-- 	 - 	-- 
S.... 

E.R.J.  Sr. 	 - 	 11.11.4 	26.8.6 	Sc. E 	L1.'4 	/(1 	 H 

I M.Sc. ( 	) 	H'dro1O*ist 	 ____ 3 	
dL. H 

E

-24 Dr. R€ti'b Yijrur 	F 	Sr. 	 - 	 12.11.4 	20.8. 7 4 

• 	 Hydrologi 	- 	 4 
 

 S.. Ty 	 Sr. 	 - 	 17.3.41 	5.7.67  

M.S Hydo109 

. A.R. Bhisare 	F, 	Sr. 	 sc 	3.7.49 	1G.8.1i 

M.Sc 	 Hvdrc.JetDlogiSt 	 ____ 

J R.M.Sh t3 F Si 	 - -
ji: -- 	 - 

M Tech'iJ 	
PLeO1O1St 	 _ - 	 - 

J27. S.V. Cb'i:gLi 	F 	Sr. 	. 	.- 	- 	 29.4.41 	19.2. 7 5 	Sc. .t A .  

-- sc  

.6 D B 	 2 	75  

(? 	€o) 	___ 	P rqe1OiSt 
M Sc 

	
' 	1 

9, D Y S1L1L 

	

	

19 	
I 

HydrOgeO1C1St
'it. LZ  

-----
--.....--.- ----.-------------------

.14. 
---.-..- . 

30 T M hun 	 F 	Sr. 	 SC 	 20 8 50 
 

M.Sc.(AP lec-) 	 Hydrogeo1ogit 	
d. 

__ 	___ --.,-. 
	 ----.--.--- ..-•------ ------.-*.- . 

31. Karnal MeL :-cd 	F 	Sr. 	 - 	 1.12.43 	1.3.75 	'Sc. L' 	l.l.'4 	f5(1)SE. 

- MSc (Ge 	_ ___ Hyroeo1Og1St - 	 ______  

32 B. B Basir 	 F 	Sr 	 - 	 16 4 42 16=5SC P 1 1 r  

- MSc.(9e') 	Hydrogeo1ogi 	 ---. .--- -. -- . 



- 15 	6 44 3.11. 60 ScJ I) 	1 
Sr 
HydrogeOlogist ________ 

15.3.45 
_________ 
15.12.75 Sc. 

_______ ..... 2/5()/() 
- 	

- Sr. dt.14.'. - 

- HydrogeOlOgist 	__________ 
- 

. 

2.3.45 6.8.75 Sc. D i.1.S 2/.(1)/,-3h'() 
Sr. dt. 	14. L 

- 27.12.5 
HdrogeO1ogiSt 

 

5.7.77 Sc. D i.1.2 2!5(1)-I-SE 
Sr. 'dt 

- Hy.drogeolOgi 
17.7.54 

- 3 
6.7.77 Sc. D i.1S6 2/5(1)/-S(E) !i- 

- Sr. .... Hydrogeol 
- 

- 	 -OgiSt  
26 7 47 18.12.75. Sc D 

Sr 

	

. 	14.8.9 

	

t 	6 
• HydrogeolOgiSt . . 

15 4 53 1 	7 77 Sc D rE 1  V' 
Sr dt. 	i.:3.95 
HydrogeolOgiSt .  I 

3.4.53 7.7.77 Sc. D 
- Sr. T. 

- Hydrogeo1OgiS 	- ________ 
25.9.53 

________ 
12.6.78 Sc. D 1.1.95. 

_______.__.._...._:.:•----- 
2/(i)!-S(E 

- Sr. Cit. 

20.1.46 
HydrogeolOgiSt 

 

20.11.73 Sc 1.P6 1)i  
• 	

- Sr. . d. 	14 
HydrogeolOciSt 

- 

________ 
20.11.5 - 4.5.78 Sc.D ri.l.96 	••-- 2!(1)/)r;(f) . 

Sr. (it. 	14-3-95)  
HydrogeologiSt  1 

1.1.45 8.11.73 
_____ 
Sc. D 1.1.96 2/5(1)/S(E) 

i 
- Sr. dt.14. 	.95 	• :,.j. 

HydrogeologiSt _______ 
5.11.54 

________ 
7.3.79 Sc. D 1.1.96 2/(l)/ - :-(E') 

• - Sr. 	 . dt. 	14 
HydrogeologiSt 

 

. 	 20.4.54 15.11.78 Sc.D 1.1.96 
- Sr.  dt. 
Hydrogeo1Ogi 

22.3.48 8.12.71 Sc. D 1.1.96  
- Sr. 	 . - 

dt. 	14.E.9 5 

Sr. 	 - 3.12.50 
HydrogeologiSt 

 

6.3.74 Sc. D 1.1.96 2/5(1)/-S(E) 
dt.14..96 

.Hydrogeo1ogiS  . 

19.6.53 17.8.78 
_____ 
Sc. D 

_____ 1.1.96  
'- r. . 

dt. 	14.8.5 
• HydrogeologiSt . 

• 

- . - - S.- 	 • S. 

I 

• ___ _____- 
i. C.S.S, Sharrna 	P 

M.Tech. (App Geo) 
j4. V. Sharma 	 P 

M.Sc:(Geo) 
DS..Saini 	P - 

• 	MSc'..(GeO) 
Smt Anita Gupta P.. 
M.Sc. (Geo) 
Sushil Gupta 	P 

M. Sc. (Geo) 
• 38; A;M. Kan 	P 

MSc, 
H. Phil. (Geo): 

39. N. Várdaraj 	P 
M. Tech (p Geo) 

• -- 	40. D.S.C.. Thairbi 	P 
H. Sc .(Geo) 

41. R.P. Mathur. 	P 
M;Sc.-(GeO) 

42; Dr. S.B. Singh 	P 

M.SC f , Ph.D(GeO) 
-/ 	G.C. P 

- 
M. -Sc. (Geo) 

• . .• 44. Dr. K.S. 'andey 	P 
H. Sc . ( Geo) 

• . 	: 	R.C. Jain 	
P 

Sc. (Geo) 
Ai-un Kuiar 	P 

• 	M.Tech. (App Geo) 
K.V.S. Sastri 	P 
M.Sc;Do Geo) - - -

4.8. 3. Jayai:Uflar 	P 
H.Sc:. (Geo) 

• 	49. A.K. Shatia. 	. 	P 
MTech.(-e0) 



_L4-. 

- '••" L73 Sc. 	El 
59. DN.RaI 

M.Sc., 	Ph.  HydrogeO1Oit  

 R.S. 	Thakir F Sr. ST 17.2.43 30.3.73 Sc. 	fi 

1.Sc._(Gc)  
3.4.54 V.S. 	Erakash FSr. - 12.3.79 Sc. 	E' 

 
N.Sc HydrogaologiSt -. 

53 Aih i it Pay E 	Sr - 19.51 288 78 ScD 

N Tech (App Ge:)  rdogeo1OS 

54. Manoj 	Sriva3ta.'a P 	- Sr. - 12.7.53 22.7.78 Sc. 	E 

N.Tech. (App Geo) Hydrogeo1o0iS 

55 S H A 	Khan 	- Si. - 25 12 4 15 6 65 Sc 	E' 

N.Sc.(GeO) - •Hvd.rogeolO'1St  3  

lo 

C.F.Sriavasta'1 a F 	Sr. - 15.11.5 1.1.77 Sc. 	[c 

F- M.Sc. (Geo) Hydroqeologist 

57. K.M 	:.N.jee} 2.11.54 15.11.78 Sc. 	D 

N. Sc:. (Geo) Hydojeoloji sr_ ___________ ________ _• 	- 
31.12.74 Sc. 	C - 31.3.52 

D9. 
N. S: 
E.N.D35 

H'j.o1ogist 

r- 

- 
5.12.52 25.1.80  

• 
\rde1QiSt 

11 	1 11 	11 c. 0 	r ----- 
C. 	Naii: •50. sr.  

N. T-ch 'dr.1go1ocJiS _____ 

ifl 	C. 
- U.i.- 1.1. 

-. ç 	p 
 Dipankar Saha Sr. - 

N. Sc  ;-'jrq.o1oist 
6.10.81 Sc.. 	C 

 Kal 	a 
-- -r,--  

(Mr3) 
3 

N. Sc -. ______ Sr. - 	•- 
S 

._________ - 	çr- iJ.o.- 
______ -. '- 	p 

 E. 	rrat.h 	Kui:car 
M.Sc Hr.j-1Ql1jSC  

Sr. - 5.6.61 27.10.8  
ti 4. 13.C. 	Fati 

r

65 
M.Sc. 

 P. 	Nanlizkuznarfl 

 Hydrcec1og 
Sr. 

_____ 
- 

1 -)A 	1 	3 
-. 

66. 

M.Sc
D.B.Shet.ye P 	Sr. 	- - 28.9.41 12.7.71  

M.Sc 	 - Hydrcgeologist 

lk 

FA 

I 
- ft. 	I 

I_ca, :  
11t_. 

---- 
.i.I 	.6 

- 
2!•(1) 
dr:. 

I 	. 	L . 	'-it-  1! 	' (1) 1(L_5.J 	E 

I'S  

I-• 
• 	t. 	L.9D 

-. 

.ft.  

L96 2'5() 

I 	iS(6i?T-S; 

2!E'(*;)/!S•'E - i 
dt. 	3 ... 

2.1 S (6) •'7-5$ 	-) 
d. 	3.11.7 

i. 

,( 	

JJ 



	

•1 	 / 

'- 'F- 

- 7. D.M. Rama Rao 	p 
• 	

. 

1 
8. Pbrar.HUSsain1 	p 

• ,. . 

9. T.M.L. 	
P 

6  
párthasarthy 

tc 

70.. A.K. Mjsra 	 F' 

1 • 71. Akhtar Jamal 	p 

M.SC 
-72. A.N. Lal 	 p 

: 	
M.Sc., Ph.D 
R.M. Joshi 	

p 

:'. 	 M.SC 
Subhash Dutta 	p 

M.Sc 
S.K. Barisal 

	

J r 	
76. P. K.  

D.K. Jam 
• 	M.Tech 

s.V.N. 	 . 	P 

• 
 

Satyanaraya na  

Rao M.SC 
Sunil Kumar 

	

• 	 M.TeCh 
SO. Utpal Gogoi 

• 81. SanjaY Marwaha 
M.Sc. 

82. T.L. ChakrabOrtY I 

	

• 	- 	M.SC., Ph.D 

	

Damodar Rao 	p 

H.TeCh 	 L 

-S\) 
fT.1.S3  dt. 	4.3.'3 

Sr. . 
F93 S, (2) 	

"TIL,  u c I I ydrOgeOb0gt 
1.8.50 .12.71 Sc. C 

_-• -.• 

Sr. 	 - . .• II - 

2/5(2)/9Sw( SEC 
ydr0ge0b0gist 

• 24.8.44. 13.4.76 Sc. C i.1.93 
dt 	4 l CheI  

- Sr. 
ydrOgeOb0g1st 

E) P. 

- 7 1 51 24 2 75 Sc 	C 1 	93 
- 

31 

- Sr 
yQrOgedb0g1st 1.5.72 Sc. C  2,E(2)i > 

dt 	4 
Sr. 	

- 

ydOgeO10g1st 
15 1 45 24 	11 73 Sc 	C - 1 

(E) 

ot 	a 
II T P 

Sr 
ydr0ge0b0g1st 10.4.72 Sc. C 

- 

i.1.93 2/5(2)i9 NER 

- t. 	4.3.96 
1WS Sr. 

yOgeOb0gist 15.11. 73  Sc.Sc.0 i.i.93 2/5(2).tS1() 
- .15.8.47 it. 	4.3. 

Sr. 
ydr0e010gist . . 25.12.73 s. 	C i1.93 •' 

• 	 3.6.49 dt. 	
43•C 

Sr. 	 - 
ydroge0b0gist 16.10.82 

 
jt. 	..3. .; - 9.3.59 . 

Sr. 
ydrOge0b0gl5t 31 12 82 Sc 	cfli 2,c() ( 

- 31 1 55 
I . 

Sr.  
yr0geOb0gi li.3.4 Sc. C ri.i.93 2/5(2)/:.)t.) 

96 

i• 

Sr. 
 12.2.45 . t. 	4. 	. 

ydrOge010QSt 

8.6.62 30.3.87 Sc. 	ci.1.93 
Ht. 	4.3.G 

Sr. 	 • 	
- 

ydrOQe0b0gt 
62 1.3. 23.3.87 Sc. C 1.1.93 

4.3.96 I 	i. 

T~j~y~rogeo . 

9.12.62 

2

10gist • Sc. C - 	

. 

1.1.93 

it. 
/5()J95-3 

4.3.96 

1iWi 

- dt. 
Sr. 	. 	 . 
ydrOge0b0gt 	: 

. 	26.9.4 27.2.5- Sc. C 1.1.93 
.?. 

I dt. 	.3.96 
- Sr. 

ydrOge0b0gist 16.11.82 Sc. C 1.l.93 /2u/9 
- 5.2.57 j. 

Sr. . 

ydrOge0 10gt . 



ITT.93  
dt. 	4.3.96 

L93 2/5(2)/95-SW(E) :i- 
dt. 	4.3.96 

93 H. 
dt. 	4.3.96. 

1.1.93 .2/5(2)/95-SW(S) SR, 

dt. 	4.3.96 

1193 • 2/5(2)/95 - SW(B) ER, 
49 ' 	 . ••.i(-:.. 

1.1.93 2/5(2) /9S-SW(E) P.S 

dt. 	4.3.94 

1.1.93 9-SW(E) 
dt. 	4.3.96 

• 23.6.62 4.12.87 Sc. C 

- 23;4.61 30.3.87 Sc. C 

28361 31387 Sc 	C 

4.8.55 15.7.83 Sc. C 

10.7.48 28.2.75Sc..C. 

1.7.58 3.9.87 Sc. C 

5.2.62 28.4.87 Sc.I 	C. 

Sc. C 1.1.93 /).!-'(t) 
d. 	4. 3.96 

Sc. C 1.1.93  
•r. 
2!5(2)/95-SW(E) 	!ER Sc. C • 1.1.93 
d. 	4.3.9 

Sc. C 1.1.93 2/5(2)/SW(S) 
d. 	4.3.3 
2/5(2)/SW(E Sc. C 1.1.93 	' 
dt. 	4.3.96 

Sc.0 1.1.93 2/5(21/9SW(E!R 
-. It. 	4.3.96 

1.1.93 2/5(2)195-SW(S)' NCR 

• dc. 	4.3.94 

1.1.93  

dt. 	4.3.96 

1.1.93 2/5(2)/95-SW(S).  

dt. 	4.3.96 

	

1.3.50 	24.2. 7 5 

	

1.6.59 	6.11.87 

	

- 1.9.63 	27.3.8 7  

2.10.1 	13.8.87 

TT.i0.56 29.12-8 

5.12.46 [28.2.75 

1.7.5 7 	I 12.3.&7 	Sc. C 

1.6.58 8.6.87 Sc. C 

3.4.61 30.4.87 Sc. C 

* 

T 8. Anoop Kuinar 
M.Tech 

85. C. 	Paul 

• Erabbakar 
M.Sc 

8b D$ubba Rao 

•87 G. Sudharshana 
• 	 . 

MSc 
83. B.B. 

Bhattacharya 
-• M.Sc 

 Parvirider Singh 

M.Sc 
 Suriil Kuniar Jam 

M.Tech 

 J.S. Sharma 
N. Tech 

92.' 
 

D.P. 	Pati 
N. Tech 

93. A.K. Agarwal 
• M.Sc 

• •94. V.KunhainbU 
M.Sc 

• 95. S.S.E. Mishra 
M.Sc., 	D.ITT. 

,9 6 .Nusrat Zaidi 
(Ms) 

•M.Sc 
Xl. A.K. Budhu1iya 

tl.Tech  

98; K.M. Viswanath 
M.Sc 

99. Urna Kapoor (Mis) 
M.Sc., Ph.D 

Sr. 	 - 
HydrogeologiSt  

Sr.  
HydrogeOlOgiSt 

Sr..  
_____ HvdrogeolOgiSt  

Sr. 	 - 
HydrogeOlOgist  

P 	Sr. 	 - 
HydrogeOlOgiSt 

Sr. 	 - 
HydrogeOlOgiSt  

Sr. 	 - 
HydrcgeolOglSt  

Sr.  
HvdrogeOlOglSt  

Sr. 	 - 
HydrgeolOg1St  

Sr. 	 - 
Hydrogeo logi St  

 -Sr. 	 - 	- 
.HydrogeolOglSt  

P 	Sr. 	 - 
HydrogeologiSt  

P 	Sr. -, 	 • 	 -. 

HydrogeOlogist 

Sr.  
HydrogeOlOgi5t 

 
l

Sr. 	 - 
Hydrogeologist  

Sr. 	 - 
HvdroaeoloqiSt 



/ 

10.3.60 	15.10.83 Sc.0 	1.1] 
4. 'H 

10 12 4 	7 8 2 75 	Sc. C 	1. 	- ,(J.-:( 	fl• 

5 	 J.. . 4. 

- 7 10 61 17 8 87 Sc C 1T 
______________  

21.4.59.14 9 87 	Sc C 	1 1 9 	2 	(i-3J'E 

- 1 655 	31 12 S2 Sc 	1193 	 i9-S(E' 	1t 

7.1.60 	13.10.83 Sc. C 
 

9.7.54 	10.11.75 	Sc. C 	
j ( j :J. 1 

rjt. 1.2.96 	I 

27.7.60 	19.8.67 	Sc. C 	.i.93 	. 
i-_it. 

26.12.6 	10.3.87 	Sc. C 	1 .L3 	2/5(.:)!-5W) 

7
12- 

21.9.55 	30.12.85 Sc. C  
Jr-. 1.2.96 

1.9.60 	12.2.87 	Sc. C 
dt. I 3G 	H! 

5.5.55 - 22.12.82 	Sc. C 	1..93 	2/5()/-S() 
dt.  

7.5.60 	2.3.87 	Sc. C 	1.1.93  
dt. .1.3.96 

25.1.62 	23.3.67 	Sc..0 	1.1.93 	2/5(2)/9-SJ(E). 
dt. 4.3.6 

1.8.59 	31.3.87 	Sc. C 	1.1.93 
dt.  

j JOO Y.B. Kaushik M.Sc 
101 G.V.V.R.G.S. 

Prasada Rao 
MSc 

102 S K 	Sarnanta 
- 
$-.. 

M.Sc 
103 SN. 

BhattaCharya 
:M.Sc 

104 P K 	Sahajpal - 
N. Tech 

105 K.R. 
SooryanaraYarl 
M.Sc 

106 Dr. D.S. 	Pandey 
M. Sc, 	?h .0. 

J 107 Affilarl Jyotikar 
M.Sc. 

108 P.K. Jam 
M.Sc 

109 S.N. Sinha 
M..Sc 

110 Waseem Ahmed - 
M.Sc., Dip in HG 

111 K.K. Singh 
M.Sc 

112 O.N. Tiwari 
M.Tech 

113 P.M. Naik 

- 
M.Sc HP. Nageshwara 
Raô, N.Sc 

P 	Sr. 	 - 
HydrogeolOgist 

P 	Sr. 
Hyd.rogeo1OgiSt 

Sr. 	 - 
HydrogeolOgiSt 
Sr. 	 -, 
Hydr.ogeoiOgist 

Sr. 	 -. 
HydrogeolOgiSt 

P 	Sr. 	 - 
HydrogeolOgiSt 

P 	Sr. 	 - 
HydrogeologiSt 
Sr. 	 - 
HydrogeolOgiSt 
Sr. 	 - 
HydrogeolOgiSt 
Sr. 	 - 
HydrogeologiSt 
Sr. 	 - 
Hydrogeologist  

Sr. 	 - 
1-iydrogeologist 
Sr. 	 - 
HydrogeologiSt  
Sr. 
Hydrogeologist 
Sr.  
HydrogeologiSt  

LT 



- 	 _g- 

US' K Kallapur 	 Sr 
B 	

- 	 3 8 60 	27 3 87 

	Cl 
/

yogeo10giSt 
 

116 PratuKalia_ P 	Sr. 	
-. 	 1;2.5 	10.1.83 	Sc. C 

M. Tech 	
py0rOgeOlOglst 	

4 

113 Pada Kumar Jam 	
Sr 	

- 	 6 7 62 	31 3 87 	Sc 	
'' 

M.Tech 	
vdrOgeOiQgi 	

.. 	 4.3.9

De 

118 Dr 	ijit Dey 	
Jr. 	

- 	 23 4 59 29 	83 	Sc C 

M Sc (App Geo), 	
ydrogeO1Og15t 	

4 3 	 I 

Ph D 
119 	L Doja 	

Jr 	
- 	 5 956 	19 8 87 	Sc 	

119 _,c ,jS E 

M Sc 	

4 2 	 I 

120 A. SubbaraJ 	
Jr. 	 SC 	 20.5.63 30.3.87 	Sc. C 	

r11•93 

N S 	
ydrogeo10g1st 

121 N. uthukannar1 	
- Jr. 	 Sc 	 5.2.61 	9.6.67 	Sc. 	

1.1.93 

M.Sc 	
HyrOgeOl0gi 	

. 	 j 	. 4.3.9 

122 	.Thhiflgara 	
P 	Jr. 	

SC 	 7.3.52 	9.4.84 	Sc.. C 	
l.1. 	

lR 

M.Sc 	
HvdrOg0l0gt 	- 	

•. 4 . 3.:  

123 A-. Ba1achandr 	
Jr. 	 SC 	 17.4.60 	31.3.S 	Sc. 

 

M.Sc 

 

124 G Bhask3rR 	
Jr. - 	 SC 	

15 12 5 14 12 87 Sc 	
1.i 	

: 

N Sc 	
r orOQeQ1041St 	

8 	
4 2
71, 

125 K 	NaaraJa 	
Jr 	 Sc 	 26 6 58 30 i6 	Sc 	

1 

M Sc 	
rCrQJeOiO1St 	 - - - 

	 [ 

126 Nk m Bhagat 	 Jr 	 SC 	 1 5 55 	29 6 8 	Sc 
C 	1 1 (43 

 

MC 	
droge010qi5t 	

43• 

127 GR Reddj 	
Jr 	

- 	 1 7 59 	13 1 SE 	Sc C 

ydrOgeO10gt 

 

128 T Ba1akrLsha 	 Jr. 	 Sc 	 7 10 60 9 3 88 	Sc 
C 	1 1 94 	

_,(5 ' z) 

M c 	
roqe0l0g1st 

	6 	 h 

129 GaUtam Kr Roy 	
Jr. 	

- 	 9.2.62 	19.8.83 	
Sc.sc C 	l.1.9 	

95S 

HydrOgeO10gt 
MTech 
	 - 



.4.MaLaPattaJ .  HydrOgeO10gt 
M.Tech 

. • 

131 BabuNair 
Jr. 
HydrOgeO1011st 

- 

MSc, PG Dip lfl 

Financial Hngt -..-. 	-- 
- 	 132 . Poonam Sharma 

Jr 
HydrogeOlOglSt 

- 

-- (Mrs) 

133 

..•.... 
Sourabh Gupta 

.. Jr 
HydrogeOlOglst 

- 

M. Tech 
Jr SC 

134 S N 	Raxnaiah HydrogeoiOgist 
-  

M.Sc 	
. 	

--- Jr. - 

: 	
135 S.K. Juneja HydrogeolOgist 

- M; Sc.(o) . -• 
 ... 

I.K. Sharma 	P Jr. 
Hyd.rog eolOg3st  

Sc. 	(Geo), 
Ph '. .. 	 -- 

J36 

Dr. 	M.N. 	hafl 	F 
Jr. 
HydrOgeO10 

- 

M. 	Sc. 	(Geo), 

---- Ph.D 
138 
..

5. 	Suresh, 	
- Jr. 

HydrogeOIOglst 
- 

M.Tech. 	(pp. 
-. Geo), Master in 

Wic1ro1OCV 
. - :T- - .•. 

139 Raria Chatt.erJee 	 Jr. 	 - 

M.Sc 	
HydrogeolOgist 

- 

140 H.S.DeOl. 	P 	Jr. 	 - 

TI. Sc 	
HvdrogeolOgiSt 

--.- 	.- 
141 S.K. Gupta 	P 	Jr. 	 - 

• 	M.Sc. (Geo) 	. . 
	HydrogeoiOgiSt 

- 
- 

142 P.R. Gupta . 	P 	
Jr.  

M.Sc.(Geo) 	
HydrogeOlOgiSt 

. ...- ...
.- - - 

143 S.K. Majuiüdar 	P 	
Jr. 	 - 

- M.Sc. (o) 	. 	i HydrogeolOgi - 

- 

1.12. 63 

	

- 	 ' 

dt. 

I 	
4.3.9;/E()' 

L 
11.8.88 	Sc. C 	1.I.94   

I 	 dt. 

30.8.88 	Sc. C --- 
	 c (2 	(F )/S5-s:) 

Lit 

- 	 ••-• - - •- •-- -•- -- - 

E5.
8 Sc. C 	.i.94 	

i() 

lb 

b8 

ScTFT  
dt. 

15.6.84 
 

5W (L) 	iz 
2 1 

30 118 

 

17.4.89 	Sc. C 	. . 	
/' ( 7 ,i' 	 (• ) 

• 	 . 	 ..
. 

03.776Sc. 

C 1.1.9G 

 

Sc.
aed

Sc. B 	
c4)'-S(E) 

	

dated 1 

	B1 5 - 
•:1t-i 	..:.ii . 

15.10.. 
6 

15.6.60 

24 .7 . 62 

1.3.50 

19. 15. 5 
7 
10.1. 

1.1.43 



f 	 - 	- - - - -- - - - - - 	I - - 
- 9 7 54 8 '1  

144Ijc 	Sriv3sta'?.3 	E 	J. 	 1 	 €'d 1 	1 

	

Sro) 	
ri.LOgeolo15t - 
	 20 6 53 241063 Sc 

	

M Sc (Geo) 	
1ydrogeO1O1st 

	

24125 	2u 1082 	c B 	 4)- 	 1: 

	

16I F K Bhargava 	 Jr 

	

M Sc (Geo) 	-- 	i1yurOgeOlO31- 	_ 151 46 	15376 	Sc 	
l. 	9 1)'-S..' 

	

147 P. Srin1vaafl 	r 	Jr 

	

M Sc (Geo) 	- 	Hvdro;eolo1 	
- 	 7 58 14 5 84 	Sc E 	I ;5j_i(4--- 

146 S Brcpdd1'a 	p 	Jr. 	 - 	 . 	Ii 
(Kumar) 	 HdrceOlOJ1S 	 - 	-- 

	

(.eci) 	 - T1o.si 	Ti Sc. FI 	T:Ii 

	

—' 149 B. N Gogal— 	E 	I 	 I 

	

N Tech (Apo 	
hydrOe010g1St 

— Geo) 	 - 	 11 	134 76 	Sc 	
fTh99c 	 -- 

	

150 R K Clhd 	 Jr 	 ---- --- 	 dL!1 	ft 

uar 	F 	

Lyroqeoiogist - 	
-7---p 	 .'/S(4) 7. 

	

11 Sc (Gec) 	- 	r{yorOgeQl0g 	- 	
- 	i8ii 7 3 	Sc E - '' 	

9 	2'(4) -- 	. 

	

152 G V PedtJy 	 JL 	 I _____________--  
S 	' 	' 	 I h rogeO101t 	 r-.-. 	 .. -.- 
c 	 - 	 25 53 	1 12 83 	Sc s 	9  

15 	R.C. Vernta 	P 	Jr. 	 . 	. 	 dated •i:.11. 

	

- PG Dip in 	
HydrogeOlOgisC  

	

zI.Hydro10Y 	 Sc 	 1 7 62 	7 10 91 	Sc B 	
hi qi 	_' - (_-'' E- 	I  - 

154 Dr.SUflil Kurnar 	 Jr. 	 DR 	 E.VIiI 

	

M.Sc.Ph.D 	
jHydr0ge0l0l..5t 	3 . 5 . 9; 

- -.--.-----.--.-----------.----.----------  
• 	 . 	 ___ 	•. 	 Sc 	 7.63 	30.3.92 	Sc. B 	30.3.9  

	

155 J. Sidd1ar.h 	 jr • 	 ['P. 	 E.VII1 

Kurnar 	
Hy1rogeO1Og1St 

156A..Kawe 	 . . 	
- 	 5.ii.63 
	 et 

	

M.TeCh. (App. 	
HydrOgeOiOglSt 	___________ 	/ 

Geo) 	 - 	 15 865 	287 92 	Sc B 	
28 7 	i5(hi)1c_ 	--;- 

15 Syed thai 	 IJr. 	 DR 	 E.VhI1 rìcj 

	

MahanUddin . 
	 HydrogeOlOg1St 	3.4.91 

M.Sc.  

	

I 	 •.i. . 	. 1: T  



8 ?Fok Kumar - Jr. Sc 16.4.60 19.1.86 
I M.Sc. Hydrogeologist . DR 

159 A. 	Ravi 	. Jr. Sc 28.1.61 27.8.92 C. 

M..Sc 	•.. Hydrogeo1ogit DR 

160 t..C.Naik, Jr. - 30.6.69 14.8.95 Sc.  
M. Sc 	(Gee) Hydiogeologist DR 

161 U 	Srvastava Jr - 0 11 6 1.10.93.   Sc 
M.Sc.(App. 	eo) Hydrogeologist 6 	. DR 

162.Smt. Anita 	. Jr. 	 . 20.6.65 14.8.95 Sc. 	E. 	14.3. 
Shyarn, lHydrogeologist DR 
M.Sc 	(Geo) 	• I ____________ . . ________ _______ 

1631 Anu.rag Khanria 	. 
_____ 

1 Jr. - 29.11.6 28.9.93 Sc. 	B 
M.Sc. (App. 	Geo) Hydrogeologist . 	 . 4 DR 

164 A. 	Ashokan 	. Jr.. - 30.7.65 29.10.93 Sc. 
M.Sc. (App. 	Gee) I-!ydrogeologist 

Jr. 26.9.93 

[P. 

Sc. 	F: 165 Venkatesh'M Hvai ST 	. 17.4.64 
M. Sc Ilydrogeologist DR 

166 P.N. 	Siugh 	. F Jr. - 5.5.57 18.1.93  
M.Sc, 	M.Fhil. Hydrogeo1o.ist. - 

167 AvUhish Kant j .. 	fl.  - 	 . 16.8.69 16.8.95 Sc.FH. 
M.Sc. (Gee) Hydroeo1ogist . . DR I 

168 J.L.Agnihot ri: F: Jr.. 	.. 	... 	. - 20.4..51 15.3.76 Sc. B  
M.Sc.(Geo) 	. Hvdrogeologist . 	. . 	. 

169 DineshTiwarj Jr. 2.5.65 24.7.95 Sc.B24-7. 
M.Sc.(Geo) 	. Hydrogeo1oiist . DR 	I 

4 

E.VI tT 

1/5(14) 19_ 
E.VIII 
11 

E.VIIi 	iti 1! 

] 
11.5.c2 

flhI1_ :. L) 

E.1.IT 	L-J 

E.7it 	iT ; : 

1 	. 	. 

E. '.1 11. 

?i_.i 	IL. 	
. 

I E.VJ  

d.:i red 	11.7. 

E.VIIt 	d:: ..... 

.. . / 

/ 

-s-, -. 



ci 
j dated 

j.i1.9 	2/5(2)!91-':( 
dated 	i1.7.9 	1yj 

dated 11. 7 .9 

48.9 	2f5(2)I9-() 	SUC 
7  

dazed 1Z.7.9 7  

T12.97 	2!5(2)/9') 
dated 	 Eh 

i.8.9 
 

d.ted 

13.8.9 7  
dCed  

1. 

da I E.VihI  
4. 9. 9727J2) /97-Sw E:)' 

Id.ated I1.7.9_• 

I E.VIII dated 	- 

19.2.96  
) / 89-a 

I 	 I E.VIII datei 	T: 

I 	 I9.?.2 
— 

I 	 E.VIII dated 
9.2.96 

2 I0 	r Serg3i 	
T J 	

- 	 12 9 58 	18 6 84 	Sc B 

r Sc (Go) 	
- 	 yd_CgeO101St 	 - 	- - 

S Desboandel 	F 
	77 	Sc B 

s,pGeö 	4 	ydrogeOIOist 	 .. . 	.. 

$aLvaca 
	 25 	45 1 1 77 	Sc B 

-; 	H s:i-: 	
' 	rogolog1st 	 - 

1• 0. -Eoon13 	. 	P 	Jr 	
•-*•. 3;58-. 7.10.85 .  - Sc. B 

• . 
	. o.:ceo) 	 . Hydro0l0.i3t 	

:. 
p 	 .• 	•- 	-': 	.-. 	• 5.6.50 	20.5.7 	Sc. B 

Jr.  

Hvdfoaeologist m. 
K. 	Srvastav 	p 	Jr. 	

- 	 25 1 51 	28 9 89 

Geo) 	
HydrOgeOlOqist 	.. . 

177i1Ok.Kar 	.• 	. 	Jr. 	 - 	. 	. 	
- 	13.9.71 	12.11.97 

Srivastava 
Geo) 	 30 	710 '5 

sr- 

• 	

•_ I : • 	 • 	 . . 	 . 	 - 

1 Jr. 	• 	. 	.. . 	. 	
17.6.69 	21.4.' 

pramcl 
Tripati 	 I 	I 	 - 	....... 	- ..... - 
M ; Sc.(App.0) 	. - 	 . 	

• ... 

. 	aved:P4Za 	.. . .. 	
•. .:: 	- : .• 	2.11.59 	29.9.7 

M.Sc.(GeO)'P 	.- 	
. 	ydrOqeO1Ogt 	..•..'- .....;•. 	:. 

151 PratLi Sa\ena - 	 Jr. 	
- 	 26 8 68 	0 6 97 

M Tech (?p Geo) 	
rQgeo1og15t 

, 

:19 	 • 	 Jr. 	 -. 	-4....... 	
O.4.97- 

M Sc (eo) 	
r.\rOgeo10gi5t 

(r 	opal 	 J.
::.i. .:.:;o: 

yr 	 BhartariYa 	
dIoeo10g1St - 	- 

LiMC Geo) 	
a 	 - 

Sc. B 

Sc. L 
DR 

Sc. E 

Sc. B 
ER 

- 
Sc. B 

- 
Sc. B 

DR 

- 
Sc. B 

DR 

DR iI 



184=Thakur
Jr

ydroge0l0St 

- 
 

18 Nemant Kurnar 	 TJr.  
FandeY 	

HydLC9]0 

M. Sc (Gec) 	 I  

186 Prabir Fun 	
- 

Naik 	
}ydrog.eolCJ5t 

:-
M Tech (FP Ceo) 

187 Nalli Jyothi 	
Jr. 	 SC 

Kurnar 	
rydrOge0l0Jt 

M. Sc. (Geo) 

.T1 188 Aadi Gayan 	
Jr. 	 Sc 

M.Sc. (App. Gao) 	
HydrOge010gt 

189 S.K. Verina 	 F
Hydrogeo 

M.Tech I 
• 190 K.J. nanda 	P 

Kuinar 	
. 	HydrOQe0l0St 

M.Sc, 
M..Phil (App. Geo) 

191 	 kHydrogeolOg iSt 
 

A.K. Ghosh 	
- 

M.Sc. (App. Geo) 
 

192 Mukes'fl KuThar 	P 	Jr. 	 - 

Shaniia 	
. 	HydrOg eOiogist 

M. Sc.. (Geo) 

193 Debasish Ghosh 	P 	Jr. 	 - 

• j_ 	
Dastidar 	

. 	HydrOgeOlOgist 

M.Sc..(Geo) 

194 S.A. Khan 	- 	P 	Jr. 	 - 

I1.Sc.(GeO) 	
HydrOgeOlOgiSt 

• 195 D. Panchala Reddy 	P 	Jr. 	 - 

MSc. (GeO) 	 . 	
HydrogeOlOgist 

..  

/ 

- 
30.10.6- 14.7.97  • 

ER • 	. 
6 

12 2 70 117 F - 	- 
(A14) DR 

 

T.. J,j4J 
4,3.69 •• 30.7.97 ;c.. U 	•. 

LIP' 
 

--I- - 	I 	- . 
1 	/r/14)/-- 

26.12.6 17.2.98 F.V]J.I  
DR. . 	. 

6 
- .1 .u/;::•: 	....... 

17.5.68 166.98 

12.5.5 4.11.85 5c. L 

9161 2811 b5 Sc i 
t:l 	3 	. 

- 
7 	9 45 29 9 77 Sc 

Sc. 
 

12.5.61 9.11.82 

23.12.5 26.12.6 4 •;fç...j 	 - 
B 

8 

	

8.49 

I 
Et: 1 

'lit 

19 2 75 Sc 
d.td 	31 .7 . 

TU.  
1 6. 11.5 25 	ç ...L 

. 	. 	. 	 -.-•---. ... 
.4 



—- 

- 1 - 
196 Smt Pushpa Lata 	P 	Jr 	

- 	 5 	53 	19 2 75 
 

Jam M Sc (Geo) 	
ydrogeOl0g13t 	

11 

--- -  197 Dr (s) swapna 	P 	
Jr 	

- 	 1 1 50 	28 2 75 	
Sc b 	

- 

Dcvi 	
Hyroge0l0st 	 . 	

. 

198 p Vmjay 	ar 	
p 	Jr 	

- 	 7 8 49 	27 2 75 	
Sc B 

 

H Sc (Geo), Ph D 

- 	S Hdrge510gJ) 	
ydrOge0l01 

I9 Sm 	Shanta 	
Jr. 	

- 	 8 11 49 17 3 76 	Sc P 
 

Dutta 	
r\rLciC010131St 	

I I 

M.S. 	GeO) 

200 BC ba1ta 	
- 	 1 652 	18 376 	Sc 

 

Jr.

H Sc (Geo) 	
0db0g1st 	

1 1 

- __________________________ 	

- 	 . 	:.......... 

201 B. Sam Babe 	P 	..tr. 	 - 	
i.7.47 	20.3." 	

Sc. B 
 

ydro. e0 b0gist 

 

logy) 	

. 	 I 

4 	 - -. ...........--  

202 Snt Sera Azaz P 	
Jr 	

- 	 24 7 49 1 7 77 	Sc B 
	I  

M Sc(GO) 	
Kyd4010ISt 	

- 	 I 	
i - 

pJ 	
- 	 5 7 52 	20 577 	 1  

M.Sc. (Geo) 	
- 	

•., 

-- 	 - 	 - 	 -.--I-----.-.- 	

--...... 

204 J P Gautat 	P 	Jr 	
SC 

 23.4.61 	16 12 66 Sc E 
 

/ 	i Sc 	
LY02l0st 

205 	
T 	Tr 	

Nemtner 	20 10 7 
	2 11 00 	

(DL) 

 

0 6 HridUla 	a, 	T 
2 	

fJX 	
132 74 	11 	

- 	- 

M. Sc (Apo Gec) 	
\rC0b0g1 	

I (Dr) 	 - 
A 

ula, ..Tecb 	
. 	

(Dr) 

208 k5hok KnlaL 	T 	Jr 	
eitht - 28 11 7 16 8 	

r1 

BLsNal, 	
h 	eo10g1st 	

0 	0 	 I (tsr) 

T 	
OBC 	

26 	

i 	i 
H. Sc. (Geo) 	

ydrcdb04t 
. 	 0 

 

210 Tapafl 	 T 	Jr. 	
Neither 	7•5.73 	

ii1Ct0 Sc. 	-

Hydrogeologist 

N Sc(° 	

0  

ft 

VI 
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'rasart Kr. 	Roy T' Jr . Neither 	- 26.1.71 31'.10.0 c. 

• H. Sc. (Geo) Hydrogeolcgist  00 

T T'T 
Niran J efl Kr. 	R y Jr. Neithr 1.7.74 To.i 

HydrogeolOgiSt 00' (E'r) 
M.Tech. 
pp.G) _____________ 

2.13 Rajesh Kr. 
_____ 
T Jr. Neither 18.12.6 5.7.2000 Sc. 	F. 

Chandra Hydrogeologist 9 (Pr) 

H'. 	Sc. 	(Geo)  
Urnesh S.- P Jr. OBC. 18.5.76 24.7.200 Sc.

Ba1apardey Hyd.rogeologiSt 0 F.2111  

N.Sc.Geo) 
 P 	G -&.rdar, J1 CBC 30 12 7 11 E 200 Sc 

N. 	Sc. 	(Geo)  Hydrc.qeolOgiSt  2 	. 0 

216 3. K. Sahu T Jr. aBC 12..6.72 26.7.200 Sc.' 	. 

M. 	Sc. 	(Gec')  HydrogeologiSt . 	.. 0 (Dry 

217 R. 	K. KUE.hwaha, T Jr. OBC 10.10.7 9.8.2000 Sc. 

N. 	Sc.' '(Geo) Hydrogeo1OgSt 6 (Pr) 

218 S 	Suraman1an P Jr OBC 9 11 72 14 	8 200 ScE 

N. 	Sc. (Geo) l Hydrogeoloqist  0 (Pr) 

219 B. 	K. .Lmsoze I Jr. SC 3.7.74 .. 24.7.200 Sc. 

H. 	Sc. 	(Gec') Hydrgeo1OgiSt  0 (L'r). 

220 Miss Saricthya T 	Jr. OBC 10.10.7 6.11.2u0 Sc. 

• Kurnari Hydroqeo1cqiSt .6 0 (Pr) 

11. 	Sc. 	(Geo) ____ 

Ti Miss P. P 	Jr SC 3.6.76 20.7.20(J Sc. 	E' 

Dhayaialar, 	. Hyd.rogeologiSt 0 (Pr) 

H. Tech  
Sc. 	E 

222 Bibiab Ray T 	• 	Jr. SC 2.1.70 6.9.2000. 

• N. 	Sc. 	(Gec')  
2.6.57  

223 Srnt.. 	nita T 	Jr. ST 	• 

Khuju, st  

11. 	Sc.(Gac)... L 
T 	Jr. 

Hdi:cec1cgiSt (E 
ST 	•. 

. 	 . 

1.6.7.4 	. $.7.200  

0 	. 
224 P. 	N 	esh, 

H. 	Sc. 	(Gec') 
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a) 	Roof Lopra irwater 	rv.ting str;LUr 
have been completed in 2 	Fioø1 s of 

Kamrup district in Assam 

h) 	15 Roof top Rail wat.er harvstiflq 

structures have been completed in KohIma 

Distr:ict Nqalarid SLate 

6 Roof top Rail water her v5tiflQ 
structureS have been complei:ed in 
Shil1onQ Meqhalaya SLate 

Several schemes on rainwater I1avestiriq 

su:>mitLCd to rD/NER have been p ~rocessed  
and formuiCted the TCC and sent to CHQ 

• 	Fabd for aprova].. 
a) 	Conducted two Mass a,areeSS p gramme at 

Kahul ipara Karurup DicLt, Arid Shi 	 gn, 

• 	EasL Khas3. Hills Meghalaya Sate- 

9.. 	ecia1 Studies. A detailed study or Iluoride 

affected ar ea in Karhi AncjloflQ arid Nagaon 

district have been conducted and prøject 

formulation submitted. Foue morittJiSe water 
:.mples were co1ecLed and analysed arid most 
effect areas have been idiitf1Cd. One cush area 
identIfied is Boqpani TekelangUn. Karbi Anglong 

t)ist. Assam. Constructions of Expiorat0rY tube 
wel is. also propd in the project pr0P° 1  

10 	PeparLe issued 	29 

Basic data report 	3 
Short term report - 10 
Under Progress 	6 

District report 	. 	

0 	 3 

.d) 	Mis eUaneo'Js 
5) 	 NHS dssemiriat.,fl1 report 	4 

f) 	 Year ook - --L 

) 	 Exploration Report -1 
h) 	 Basin F.eport1 

.roundwa1:er Authority; vecisLrStiOnS of 
person3/A0erIL_ie - 4 1 ios 

Conf idential reports 'Lnitiated 69 caseS. 
G:onductcd 2 eriguiry and reporLs 3ubmit;Led 

13, Court Cases 0u1.: of 7 cases three are pending 
for j udgmcnt in the court res.t had b e e n 

fIn1 ised. 

14 	Pl o t f o r NE:R office premises had been cleared 

from the State (ovt. a)d poc:esiOri leLter 
received by CrWE Ncr - :uwaha Li (Betkuchl) 

15, a) Audit pares 	1995-% 32 pares a r i d :20Oc'20C1 

- 14 paras From the audit parasi9596 during 

my tenure ii pares have beer drorped In Lota 

35 pares are peridicmg as on 20OOO1- Among 35 
pras furiher 11 paras have bcenrePl1ed At 

presen Lfor 24 per as. action is upder progress. 

Om.m ring my Le:iu re in total 22 paras have been 

dropped 
b) Audit report 	for the year 1.9992.00 and 
2000-01 report of AG have sent CHQ in case of 
non--hydrolOgy project 

16. The Chem cal irstrriments and computers earmarked 
for iorr-hydrolOQy projects have ben installed. 
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1.7 	tl of fl: 2b tihhave been collected as 

overue 	f; our 	o 1 rduuLing 	shot L 	ter in 

.nvuL i gi L or; 

fluLLher I m here to lot orru YOU LhaL I plru rod 

urd ol gri ed the furroLioo itting at:. CuahdL' 
Liii 73 <J)i.•.; per illy cHtiOn only e.oh 
every oL I be; hd Lrtor: up ih asigient and 

U j,lzKj, 1 f you I ILNC 	y do; ib L i cqardirig Ut 

OU 	:u r;U I the 	fldtvLdti1i oft 	:ei and :1rqULl e 

it,h 	t.tiiii 

L)aVn.1 (;!fl L't.3( ItIOSI. Qi 	)OI k. I have 

puL tinder hutirli. i'.I.:ior; irid nien tal agon. 	to 

( ; j.:UtiiLO.O. 	under iiti7hi Lhla or der 
I. s not clear .nd its motto is not 

(i1O; Lwr;d;:iLi . Hover 	I r equest you Lu ic  
ecu t y Lhe Lr ar rciel order Ii euch a ay LlidL 1 

uiy be posLed ci. liiCr Li) 	iqioIe Ot Cherri i 

ReqiOiuJl Oioo: 'he're Ltre poet i; vacant. 

Ttre..i t,uaLion:. I rjd:r 	,hiich 	.w; vor kI.r;q uray 	:d 

Lo the dt' Ler iui at iuu oh my hcaith for ihie Lht. 
it Ill be lu 1 ly uapoi isi ble. 1 o avoId U to 

n1in+boçg1iriq, humiliations and threat to life 
at. U ii e tog 7  or I may be I.ransfc:; od 1mrnC(.! a LeJ v 

to Lhc' r: ; rqatoro/C1ie;rIlai 

FwA-het 	brt;q to yC.)llr kind consider ation LhaL 
r u . ice oo Leon uar.r:'ed Lu me. Ihlease r edify 

Lhe same by po:.la rig rue a L tiangalot o/Chenri.r i 	I 

HON 	I 	;i il riot. be <31VC.iI  I 0011t fur .  seki.iig 

jireLiuc irom the yoUi L of Jaw only. 

ha1 1 ho graLelul for the act. of kindness 
el ir"/ big ite from this region and humiliation. 

Yours iaiLhfu Li y 

Sb I 
(<... KEts:tRTHISL.EL.N) 

Srp: in Leridont Hydrolo71i 

-01 

• 	 _______ 	 ___ - 	•- 	.: :c- . 	- 	- 	. 
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O.k. flO. L OF 2002 

hri K. Ker thi sedan 

- vs- 	- 

- 	Union of India & Grs. 

- .kld - 

In the matter of 

iritten state.-Elent submitted 

by the respondents. 

The respondents beE to submit. the i,jrltten 

statement as follows ;- 

1. 	That with regard to pa - 1 of O.A., the 

res pondents be to state that the applicant has 

been transferred to State Unit 0ffico(SUO),Jartqa 

office e1onEtbh his post for more effective 

itplenentatjon/monjtorjnc' of programs of StJO,iartala 

being a senior Supervisory officer 7  kr public interest; 

was holding independent charge of the unit and not 

workinE,  under any of the junior officers. 

It is Submitted that for Administrive control, 

the unit offices and the DiVisions hade been placed 

under the Jriinistratjve Control of the Ièional 

Directr of the Region in which the state Unit offices 

and Divisions are located. 

/ 	 Cortcl...P/2 
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The Head of the ieional Directorate is designed 

as igiorn'1• Director, in the py,scale of Rs.14300-

18300. The Heior]al Director, happens to be the 

Head of Office of the FionWwhereas theother 

office,s posted in the 	ion/ State Unit'Offieet 

4.e'6 are always lower in rank P.nd 'pay scale. In 

instan 	case the applicant (Shri K.erthiseelan) 

who is Scientist iD' in the pay sacle of R. 12000-

16500 was nAminated as the Head of Office of the 

Regional Directorate H&1 Guwahati as the post of 

Fgibnal Director was lyinr ,  vacant. However, due to 

effective inplernentatiofl/onjtorjnç officer was posted 

ait 	to his tran'sfer? 	'another 

officer viho was also Seientist tD, in the sane pay 

scale had to be noninated as Head of Office of 

iiona1 Office at Guwahati as the post of Fiona1 

Director was lyinG vacant'.  Declaring an officer as 

Head of the Office of the iirion was a .eporarv 

ar3anCenent in 'the absence of a r1u1ar HeGional 

Director andthis officer was Head of the Office for 

the ReEional Office only0 This officer was nt 
----- - --  -- 

deleGated with adninistratjve and finaciier ,  

of the ier'ional Director. 

Now another senior 'officer nanely hri A.R4 

Bakshi has been posted in the' -ieional office at 

Guwahati. Thus in view of the above position, the 

alleGation of the applicant that he bas been 

(bntd.. .i'/3 
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placed under a junior officer does not sustain. 

is such the alleaticn is denied. 

 That with reEard to para- 2 of 	the 

RPED respondents bet' to offer jo Comrients. 

That with regard to para 
- 3 of G.A. the 

respndent be to offer no conrents. 

1, 	FiCT OF THE CiSE 

That with retard to part t. I & 4.2. of 0A0 the 

res -oondents be{ to offer no comrents. These are ratter 

of records. 

5. 	Tht with re:ard to para - 4.3 of £.L., the 

respthdent be to state that the Ri.ona]. Director 

happens to be dead of Office of the aeLion. However 

i the absence of the ReLional Director, another 

senior nost officer of the concerned !eiona is 

declared as iiiead of OffIce so that work of the 

1ay not suffer. Since no eional 

Dior is posted in the 	ionaj Office at Guwahati, 
4he PJ'AiCan t bein' senior most Officer post 	et 

rionai Office Guwahatj was declared as Ilead of Office 

Tr Central around vater Board, HER till further 
orders(nexure - 	of the O.). s the applicant Irc s 

LAtWaLt transferred to 	Cartala, 

to the applict of the saie rank was declared as 

Head of office and by doing so no order was issued to 
place the aplicant under any other officer declared 

as head of the office of the iiona1 Office, Guwahti 

Contd .. . P/L.. 
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6. 	T h a t with regard to para - 4-4 of CA, the 

respondents beg to state that the applicant that 

• he was promoted to the post of superiner3ding 

Hydroeolorist,Sc.'D is misleading. It is submitted 

t'iat a perusal of the office order 41/2001(i.nnexure-

2 of the C.ii) would. reveal that the aprlicant has been 

iSosted fo a functional post of &perintending 

Hydrogeologist by virtue of ±hi.s being a Snior officer 

in the 11ydrogeologydisipline. There is no change in 

the pay scale and status what he wa having prior to his 

posting as 3uperin tending ufydrogeoloi'ist. 

70 That with regard to para - 	Lf.5 to 4..7 of 0.A 

the respondents beg to offer no comments. 

8 	That with rer'ard to iara - Lj .. of C.i., the 

respandents beg to stale that it is denied that applicant 

was pressurized to accord financial concurrence. 

Shri Keerthi eelan vide his letter No- 180514LJCGW4/ 

NE4/RW2001 dated 14trcht162001 requested the Pbmber 

ntral Ground v/ater .Joard to accord flux approval 

for the expenditure sanction of the approvedproposal 

for construction of. spring development in J-ssam state 

\ enclosing P. comparative statement etc. id.icating the 

price variation of estimated amount and the lowest 

./ tender value as received from the Chief Engineer, 

WJ-00 3 vide his confidential letter dated 20.2.2001e 
/7 /1 However, 	V1;C his letter dated 27.3.2001 iShri Keerthi 

1 Seelan again wrote a letter to Chief Engineer Water 

and Power 	onsultancy 	ervices(WC(,1 S) 	indicating 

that tender may be refloated with. a wider publicity so 

that a competetive quotation received for finalizing 

Contd..J/5 
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of constniction of spring dveloprnent. Since, acceptance 

or fender,release of funds etc, is done by IiTiber 

(SiJ') and the proposal of Shri 1Keerthi Seelan vicie his 

letter 	ted 16.3.2001 was under active consideaton 

of)etent authority,his letter dated 27.3.2001 
p 

h qytion was superflüos and not required as it 
z 
'ondis jurisdiction. The Ibrnber, (SNL) being his 

immedia'te supervisory officer pointed out that letter 

dated 27.3.2001 was contradictory to his earlier letter 

dated 16.3.2001  and si.nce.the whole matter was being 

considered by the hither authority, this letter was not 

required, 3ince lbffber Sustain: Itnagement and Liason 

was not involved for giving finan-ci, concurrence 

of the project etc, the question of pressurizing by 

him on this issue did not arise. 

9. 	That with regard. to para - 1.9 f GA, the 

respondents beg to state that since the role of the 

applican t was merely the reconriendory one his 

recommendation in this case has been considered along 

with other matters ibrought out by the WAVCOS while 

finaliztng financial concurrence by the ompetent 

authority. s such it is denied that superior officers 

and the Chairman, CGW3 iix-ix were displeased with him 

on the matter and as such the allecation mde by the 

applicant are contrary to the facts on record and the 

apilicant has delibeiately tried to mislead the 

Iion,ble Court for his own iested interest. 

/ 	Contd ... P/6 
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io. 	ThLt with reard to para - 4.10 of GA, 

the responent beL' to state that it is a fact that 

a bilL for P..6000/- and not R.6800/ -  was sent by 

the aplicant for the sanction of the comnetent 

authority, The matter has been reierred to the 

nistry for according expenditure sanction on 

1L1-.8.200 1. 

ii. 	That with regard to para - 4.11 of CA, the 

respondents beg to state that as C. matter of fact 

every government servant should maintain absolute 

devotion to duty and shu1d nay &he reard to the 

orders of superiors* When a shortcoming came to the 

notice of Central head uarter office, his comments! 

detailed report 1ere called for pa by the respondent 

mentioned in the said letter about his misbehaviour 

with k to 1 (iiO,except 'aJJ.ing a detailed eport 

in the matter, as aIlegd by him in this para. hence 

the intention of the apiicant is totally wrong and 

misleading the i.bnible Court. 

That j&th regard to para - 4,12 of CA, the 

respondent beg to state that the subnissIos made 

aIhaiflst para - 4.8.LI..9 & 4.11 above. 

That with re'arc1 to para - 4.13 of CA, 	the 

respondents beg to state that for smooth functiinEh 

& for more effethtive implementation/monitoring 

of progress of the 4 UU,Agartala in public interest, 

he was therefore asked to hand ocer his charge of 

ilead of Office,flR,GUWahati to Shri GC.aha 

from the applicut vide DO 'etter dated 28.9.2001 

? (nnexure -i). 	The respondent i\b- L has nowhere zaYakiza  
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$cintist 'Dt who was he next senior officer in the 

same grade available at uwaiiatifrreover the 

competent authority of the Board has power to 

dep1'y rjy officer of the Bord anywhere in India 

considering the need and suitability of the Office'y 

Ianwhile Shri A.R. Baksbi 3uperinendjnc? 

ulydrogeologist, Sc. Dt irh is senior to the apPlicant 

joined at NEW, Guwahati and he has been vested with 

the powers of HO.. 

14. 	That with regard to para - . 14 of OA17  the 

respondents beg to offer no comments 

15 	That with regard to para - 4.15 of CA, the 

respondents beg to state that it is submitted that 

the competent authority of the Board sower to 

deploy the offiers and staff anywhere in India 

depending on the requirement of work load and exigency 

in public interest. Since there was no nior 

Supervisory Officer at SUC, Agartala and the progress 

of SUO was slowing down day by. day, due to non availa 

biiitya of a senior officer, therefore it was 

considered necey topost the applicant at SUO 

Agartala being P. senior supervisory officer for 

effective implementation of i-Field season Program 

Accordingly the post of uperintending Hyclrogeologist 

was transferred to SEJO, Agartala from XEi 	NER, Guwahati 

to draz the iay and 	tiowane of the petitioner to 

avoid financial hardships. Hence there is no question 

of any arbitrary manner and violation of the government 

instruction being followed ±kv. by the Department with 

the transfer qf the petitioer from iR, Guwahati to UCi 

Agar t ala 	 Co' td...-/3 
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it was absolutely necessary to posItion a 1100 for 

NR Guwahati. ccordinly hri GCSaha Sc.iD t 

( Of same rank) who was the next senior most officer 

available at WR. Guwahati. was declared aw 1100 a for 

day to day functioning of t1 iE11. 

Here it is also pointed out that 6hri A.H 

Bakshi, aperindeting lIdrogeologist who is senior to 

the applicant has joiined 11E, Guwahati ±th effect from 

3.12.2001 andhas been declared as 1100 in place of 

hri G4CSaha. 

16. 	That with regard to rara - 4.16 of 0.A. the 

respondents beg to state that the representation 

dated 2.11.2001 of the applicant was duly considered 

by the competent authority and he was replied vide 

lett:r dated 26.12.2001 (Annexure  

That ith regard to para - 4.17 of C.A., the 

respondents beg to state that since the applicant has 

already joined his duty at SUC,Agartal on 31.10.2001 
officer 	 * 

and an/senior to the ai j Liioant has been posted at 

H}R Guirahati there is no question to quash the order 

dated 12.10.2001. 

That wlLh regard to para - 4.i of c., the 

respondents beg to ffer no comment s. 

That thth reard to para - 	5.1 to 5.9 of 

0..., the respondents beg to state that in view of the 

submision rade by the answering responde:ts in the 

forgoing paragraphs, no grounc1 for relief sustain. 

That with regard to pra - o of CA, The 

Oontd. . .P/9. 
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resporits bej 	to state that the api;licnt did 	not 

wait for a reply from the respondent rearc1in 	Ibis 

representation and has filed this CA in hesitation. 

21 • 	That with rerd to para- 7 of CA the 

respondents beF to offer no 	comrerits. 

22. 	That with reLard to para - 3 para 

3.1 	to  8.5) of UA. 	the respondents be r, 	to 	state 

that in view of the submission macis by the respondents 

in reply to above paras fl the £A,no relief admissible. 

Tlt with rea:c1 to pxa - 9(9,1)) of CA 

the respondents be to state thtt as already 

submitted by the respondent in reply to para - I Of 

the U, stnce a senior officer, namely jhri A. ELO 

L3akshi has already been posted at iPi Guahati as 

iiead of the Cffice, therefore, interim relief sought 

by the applicant is not tenable. 

That with regard to para - 10 1 11 & 12 of 

of Ui-, tha reporidents beg to offer no oriments. 

\JrIFIO1ATI0iT.... 
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I , sliri A ir 	I\c I 	 f prè sen tly 

A t;- 
working as 	 "'J

1i  
be duly authorised and 

competert to sian this veifcation,do hereby solemnly: 

affirm anI state that the statement made in iara 

are true to my kn.owled'e and belief 

these i:ade in para 

being maLter.of records, ire true to qV inforration 

derived therefrorr and the rest are iy humble subnision 

before this iibntble aibunal,I have not suppressed any 

material racts. 
\ 

nd I sian this erification on this 26 th 

day of A v 	1,2002 at Guwaha t ± 	- 

Deciarant. 

• 	 Regiø1 Dirrtor 
CatraI Grota4d W*ter bard 
Ministry ofIater Re.ourcc. 

Gavcisf India 
GUWHATL AAM 
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IN THE CENTRAL AMN1STRATIVE TRIBUNAL 

4 	d. 

GUWAHATI BENCH 	 '.- 

In the matter of 

O.A. No. 4 of 2002 

Shri K. Keerthiseelan 

-vs- 

Union of India & Ors. 

-And- 

In the matter of 

Rejoinder submitted by the applicant in 

reply to the written statement submitted by 

the Respondents. 

he applicant above named most humbly and respectfully begs to state as under: 

That the applicant categoricafly denies the statements made n paragraph 

1 a9 13 of the written statement and begs to state that the Regional 

Office, Guwahati of the Central Ground Water Board (CGWB) is the 

Controlling office for all the seven North Eastern States and there are 

three State Unit Offices under the said Regional Office which are located 

at ShiUong. (Meghalaya), Itanagar (Arunachal Pradesh) and Agartala 

(Tripura). These Unit Offices serve under the direct control and 

supervision of the Regional Director, NER, Guwahati and for all purposes, 

these State Unit Offices (SUO) are dependent on the Regional Office for 

allotment of fund etc. and even for the purpose of drawing salary. As such 

the State Unit Offices are not independent office but directly subordinate 
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to and dependent upon the Regional Office and hence "holding of 

independent charge of the State Unit Office, Agartala" by the applicant as 

stated by the Respondents are distortion of facts and misleading 

statements. 

At the time of his transfer, the applicant was holding the charge of 

Regional Director and had been functioning as the Head of the entire 

N.E.Region. As such transferring the applicant who was the seniormost 

Officer in the N.E.Region, to an office of lower status (i.e. SUO, Agartala) 

on the pretext of implementation/monitoring of Programme of SUO, 

Agartala and placing a junior person in his place as the Head of the region 

is not only unfair but illegal and beyond any procedure known in the 

service jurisprudence. Under established procedures prescribed by law, it 

was prudent to post the next junior person to the SUO instead of the 

applicant and that junior person could also implement/monitor the 

programmes of SUO effectively, more so when he could be vested with 

even the higher responsibilities of Regional Director, however temporary 

the arrangement might be and the respondents have not explained any 

reason for such an unprecedented. arrangement which can be sustained 

in the eye of law. It is a primary and cardinal principle that the senior most 

person will hold the senior most post (in the instant case the post of 

Regional Director is the seniormost post of the Resion). In this context it is 

relevant to place the administrative set up of the Region under the CGWB 

before the Hon'ble Tribunal which is produced below: 
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Regional Directofl 

- 	 Superintending Hydro geologist 

State Unit Office 	 I Division Office I 

From the above table it is clear that the Regional Director is the top 

position in the Regional Directorate followed by the Superintending Hydro 

geologist and both of them are positioned at Regional Directorate only and 

are not meant for any subordinate office i.e. unit office or Division Office. It 

is apparent from the manpower chart of even 2000-2003 of the N.E. 

Region, Guwahati that even after the posting of Shri A.R.Bakshi, a senior 

person in the post of Regional Director, the name of the applicant has 

been shown as the next senior most officer of NER, Guwahati (manpower 

chart annexed herewith). 

This apart, as per the chart of status of Superintending 

Hydrogeologist under CGWB the Superintending Hydro Geologist in all 

other Regions have been posted in the Regional Directorate only and the 

applicant, as an isolated case has been transferred and posted from the 

Regional Directorate, NER, Guwahati to State Unit Office, Agartafa. 

Further, no State Unit Ôfrice under the CGWB has been manned by an 

officer of the rank of Superintending Hydro geologist, except in the case of 

the applicant at SUO, Agartala which is indicated in the list showing the 

name of Officer in Charges of all the Unit Offices. The reason of such an 
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arrangement as an isolated case in respect of the applicant is neither 

explainable nor tenable. 

Copy of manpower chart 2002-03 of N.E.R. Guwahati, status chart of 

Superintending Hydro geologists and list of Officer-in-charges of State 

Unit Offices are annexed hereto as Annexure-i, H and HI respectively. 

2. That the applicant categorically denies the statements made in paragraph 

5 and 6 of the written statement and begs to submit that by posting the 

applicant at State Unit Office, the respondents already made him to work 

under a person junior to him who was placed as the Head of the Regional 

Directorate, Guwahati and it is immaterial whether a separate order was 

issued or not placing the applicant under the control of the Head of the 

Region which is automatic by operation of legal procedure. 

Further, in the capacity of Superintending Hydro geologist 1  the 

applicant was shouldering higher responsibilities by taking over format 

charges of the office and as such it was a functional promotion to a post of 

higher responsibilities and superior status for all practical purposes, no 

matter whether there was any promotion in respect of scale of pay or not 

and hence the contentions of the respondents are clearly aimed at 

misleading the Hon'ble Tribunal. 

3. 	That with regard to the statements made paragraph 8, 9, and 12 of t he It, 	 Iii 

written statement, the applicant begs to reiterate that the applicant was 

pressurised over phone by the Respondent No.6 continuously for 

according financial concurrence and to withdraw his (applicants) letter 
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dated 27.3.2001 which the applicant was constrained to do in view of the 

Govt. rules and procedures. 

The statement of the Respondents that the proposal of the 

applicant was under active consideration of the higher authorities is out 

and out a mis statement and suppression of facts. In fact, the 

unreasonable rates tendered by the WAPCOS were already accepted and 

approved by the respondents and even the funds were also released for 

• the purpose which is evident from the letter issued under No. F.No. 13-

1ICGWB/AR/NER/2001.041 dated 20.4.2001 by the respondents to the 

CMD,WAPCOS. 

Copy of letter dated 20.4.2001 is annexed hereto as 

Annexure-lV. 

4. 	That with regard to the statement made in paragraph 10 of the written 

statement, the applicant begs to state that the bill sent in June, 2001 was 

processed by the Respondents in August, 2001 and meanwhile the PRO 

of the Hon'ble Minister and Member (SML) had been pressurising the 

'applicant to pay the amount. 

That the applicant categorically denies the statements made in paragraph 

11 of the written statement and begs to state that the Respondent no.4 

before issuing the D.O. letter under mention, talked over phone with the 

applicant when he alleged that the applicant had misbehaved with the staff 

of Hon'b!e Minister and also informed that he was addressing a D.O. letter 

to the applicant on the matter which the applicant has to reply. Accordingly 
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the applicant received the 0.0. letter dated 28.9.01 and sent his reply to 

the appropriate authorities, the contents of which pertain to the alleged 

mis behaviour as stated. The respondents in their statement under 

paragraph 11 has distorted the facts and has attempted to mislead the 

Hon'ble Tribunal with a different story. The fact that the 0.0. letter was 

purely in connection with the false allegation of mis behaviour of the 

applicant with the staff of Hon'ble Minister and not merely a departmental 

issue as being pretended now by the respondents is quite evident from the 

fact that the respondents endorsed copy of each communication 
viz. 

transfer order, D.O. letter etc. to the P.S. to the Hon'b!e Minister. Had the 

matter been simply a departmental issue and nothing else, then it is not 

understandable as to why it became necessary to endorse a copy of all 

those communications to the P.S. to Hon'ble Minister, which is a clear 

departure from the established normal procedure. 

6. 	
That the applicant categorically denies the statements made in paragraph 

15 of the written statement and begs to submit that the Superintendiflg 

Hydro geologist is posted only in the Regional Directorate in all the 

Regions under the C.G.W.B. and in none of the State Unit Offices 

elsewhere (even in N.E. Region) an officer of the rank of Superintefldiflg 

Hydro geologist has been posted and as such the posting of the applicant 

in a State Unit Office at Agartala is a lone and solitary instance which is a 

departure from the set pattern without any reason as has been stated and 

illustrated in para 1 above. 
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This apart, the contention of the respondents that a senior 

supervisory officer was required to be posted at Agartala for effective 

mpJernentation of the programmes does not find any ground to stand 

since no work at all was carried out in State Unit Office, Agartala during 

the year 2001 -2002 as evident from the cumulative progress report for the 

month of March, 2002 wherein no work has been shown against SUO, 

Agartata. 

Copy of Progress Report is annexed hereto as Annexure-V. 

7 	That with regard to paragraph 16 and 20 of the written statement, 

the applicant begs to state that applicant did not receive any reply of his 

representation dated 2.11.01 even till 03.01.2002 and after waitng for long 

two months, the applicant had to approach this Hon'ble Tribunal for 

redressal of his grievance. 

8. 	That the applicant emphatically denies the contentions made in paragraph 

17 of the written statement and begs to state that the joining of the 

applicant at SUO, Agartala in compliance with the transfer order was only 

a disciplined gesture on the part of the applicant showing highest respect 

and loyalty to the official decorum and discipline which cannot be taken 

as a ground for regularising the misdeeds of the respondents. For every 

wrong, there is a remedy in law and in the instant case also the 

respondents illegal action is not without a remedy as pleaded by the 

respondents. 
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Further, the senior officer now posted at NER, Guwahati is the 

Head of the Region which is not a bar for posting the applicant as 

Superintending Hydro geologist as per the set pattern at NER, Guwahati 

and hence the impugned transfer and posting of the applicant at SUO, 

Agartala deserves to be quashed and the Hon'ble Tribunal be pleased to 

direct the respondents to transfer the applicant back to Guwahati as an 

immediate remedy and further to consider the transfer of the applicant to 

Bangalore/Chennal as prayed for. 

9. 	That the applicant categorically denies the statements made in 

paragraphs 19,22 and 23 of the written statement and begs to state that in 

view of the facts and circumstances stated in the foregoing paragraphs, 

the releifs and interim relief sought for in the application are fully justified 

and sustainable and as such the apication deserves to be aVowed with 

costs, 



VE RI FICATION 

I, Sri K. Keerthiseelan, S/o Late, V. Kolandai, aged about 54 years, 

working as Superintending Hydro Geologist, Central Ground Water 

Board, State Unit, Office, Agartala, do hereby verify that the statements 

made in Paragraph 1 to in this rejoinder are true to my knowledge and 

the rests are my humble submission before the Hon'ble Court and I have 

not suppressed any material fact. 

And I sign this verification on this the 167kMay,  2002. 

• 	 • 	

k. kQ-9viAk 'LQL 
Signature 
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NORTH EASTERN REGION 
(ASSAM,NAGALANDMIZORAMMA.NIPUR 

MP(1l-IAI AVA API I7sJA('T.TAT Pr) A flTQLt D.Di!U !fl 

Sr. 

No. 
Item Targcls 	 - Remarksl Inlormation Required 

I I)islrict (irmintlwater NI anagernent studies 18,000 sq.k m, - 	Kanirup. I )huhri, K11111- 1111 and I) liii bri tiI Is under 
I -S iang,l.,ohi No rota I 
W& S-Garo I tills ( 7183 sq kin) Calegiiiy. 

E-Siang. Lolilt and W-Camo hills 
falls tinder Tribal 

2 
(lOX Il sq kni) (ategiwy 

( iW Monitoring through National 1-lydrographie 5 15 stations All officers 
Network Stations 

3. Groundwater Exploration EW OW Sit PZ TOTAL Lnkltimnpur and \aIbari districts 
22 	(, 	- 	- 	28 falls under 	Normal category. 

Pumping lest Need I3ised Knrhi A nglong. lMhlt and Riblmot 
dist rid 	Iripti ma Itl Is tinder 
Tribal category. 

4 Sort Term Water Supply Investigation Need based 
5 Geophysical Studies: 

Surface: 30 VIES 
Sub Surlimec: All hi n'ctii iles 

0 (licoticat Analysis ot\Vater Samples flask I O().11eavy I it)) 
7 	. Hydmgeotogical Atlases Nagalamid 

S Dislricts Reports - Karbi- Anglong, Danang. E- 
Siang. t<—

\V-( lam I tills districts. 
9 District Ilydrogeological Maps 4 -. Karbi- Anglong, I)arrang. Ii- 

Siang. 

W-(lri 	I tills districts. 
It) SIte Repori - 

H. Litoutid waler year flunk 2- 	Assaii_ Slm 	i 	t'Kalita, Siit - mtj,t 	1 

Mcglmalya Slut SStidarslmami. Sciemit,t.l 
12 Conjunctive use of surface and Ground water - 

13 Ground Water l'ol lotion Studies. 2- Karhi- Anglong & ('luwahati 
14 Urban Ground Water Management Studies 4 • Mangaldoi, .Sihsagar. 

Agartala. Dhararnnagar. 
15 Mapping of Water l.ogged areas and lasibility 2- l_akhinipur & lThcniaji 

Studies for anti-waler lugging Measures 
16 Sea water ingress studies - 

17 Remote Sensing Studies I -Meghalaya 
18 Artilicial Recharge Studies Rain water harvesting 

19 Ground water Modeling Studies - 

20 	• ISotope Studies - 

21 t3asic 1 -lydrogeotogical Research/Special 
Studies 

22 I)cscrt hydrogcological studies - 

23 Inland Ground Water Salinity Studies 

24 Conslnict inn of Pieomctcrs (Non-lIP Region) 14 PZ 
25 Explomation of Deeper Aquikr - 

26 Rajiv Gandhi Drinking Water Mission As per request 
27 Re-estimation of Ground Water Resources Meghalaya. Manipur. Nagaland. 

'Arunachat Pradesh & Mioram. 

28 1-lydrology Project 
(I) 	Data Entry 
II) 	I )ata Validation 

• 	l)ata Analysis. 
Data user group 

Data I)isscmination 

I_i iki ng oF mum ii turing wells. 
Training  



NORTh EASTERN REGION - 
GUWAHATI 

AM' 2002 2003 

REGIONAL DIRECTOR - 	SHRI ARRAkSTII 
SI No I tern l'ai -g1 Man power 	/ 

Technical Section Shri K.Keerthiseelan. V 
Assistance to Regional Director in all - Suptdg Hg 
matters pertaining to teclmical 	/' Dr. S.Devi Sc-B 
administration. - Shri 13.C, Kalita. Sc-B 
Planning of Annual Action Plan, Shri R.K.Kalita. AUG 
Implementation of Action Plan and 
timely submission of various 
progress reports/returns to the 
Central Headquarters. 
Assistance to State Government and 
linancial institution etc. 
Monitoring of special projects, World I)r. SI )cvi, Sc- U 
13ank Projects and projects under 
bilateral assistance, 
Remote sensing studies in and Shri S.Sudarshana. Sc-D 
support of Reappraisal surveys and 
ground water exploration by aerial 
photo & satellite imagery 
interpretation 

. 	Computerisation of' water level, Shri P.K alita, Sc- C 
hydrochemical, geophysical, 
Hydi'onieteorological and 
Hydrological Data, Data processing, 
standaidisation, storage, retrieval and 
dissemination. 
Re-estimation of dynamic & static 
ground water resoutces and issuance 
of report, 
Hydrological laboratory studies, 
analysis of aquifer and gravel. 
Preparation of material for VIP 
references, Parliament questions and 
other related important matters. 
Scrutiny of various schemes and 
proposals received. 

II , 	Planning and c-o-oi'dinating the 
To pogla p1 ic survey in I he regi( n 

12. Liaisoning with MOS(WR)  Dr. S. Dcvi. Sc.13 

2 
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O~v 
Report processing, Publication Section Shri U.(iotoi. Sc-( 
Report processing, publicatioii & Shri M.l3orpujari. Sc-B t Pt) 
Issuance/Presentation. All Scientific / 
I'VvI lli 	ltrpint, 	\Ihuic., Miipfi ,  Vrui 
l3ooks, etc. 

All rel)OrtS ol ,\AP 2001 -  
Pieparation of Reports 2002, also pending 

Integrated Ground water reports. 
Development & Management 
Studies. 

Basic Data Report/well completion 
reports for all the Exploratory wells 
District Reports. 

District Hydrogeological Map. 
Preparation of State Report 
Any other Scientific/Technical 
Report including Geophysical, 
Chemical, Hydrological, 
Hydronieteorological, Short term 
water supply inves(igation, 
Preparation of ground water year 
book 2000-2001 
l-lydrogeological Atlas. 

I. 	Preparation of Technical Report on 
Exploration activities. Case history of 
Exploratory Drilling for one site, Fishing 
operation(if any) for one site. 

ill Ground water Regime Monitoring Section Shri P,Kalita, Sc-C 
i) Analysis of existing data and Shri A.('.Namasudra 

classification of wells with reference to Jr. Surveyor, 
aquifer morphology. 
Compilation of available data to arrive at 
the optimum density of network stations 
required to adequately represent the 
ground water regime. 

Integration of hydrograph network 
stations of state Govt. with CWB's 
stations. To examine the suitability of 
location and design of network stations 
and collected data of state vis-ã-vis 
CGWI3 network. 

 Processing of data, preparation and 
presentation of short bulletins to user 
agencies after each measurements 

 Compilation of data and l)rcpai'ation of 
water level maps for each measurement 
and submission to Central l -leadquaiters 
within stipulated time frame.. 

IV. HYDROLOGICAL AND To he posted 
l'l YDROM ETEOROLOGI CAL 
STUDIES 

Hydrological and Hydrometeorological 
data collection and analyses for the area 
proposed for reappraisal surveys and 
specific districts including infiltration, 
recharge and base flow studies. 
l)eveloprnent of data base of the Hydro 
logical and Hydrometeorological data. 



 
Sri V.K. Varadvaj Sc-I 

STUDIES Sri P.K. Konwar, ,Cli 
Chemical and bacteriological analysis of Sri B. Reddy A.CI I 
Water samples collected iliirin; 
Monitoring ol l -lydrograph Network 
Stations, l)istrict Ground waler 
l)evelopment & Management studies, 
Groundwater hxploiatioji, Short 'Icon 
Water Supply Investigations. Specilic 
Groundwater Projects(HP) and 
Groundwater Pollution Studies. 
Basic Analysis 
Specific Analysis 
Preparation of water quality maps, report 
based on NI-INS data and submission to 
Grouiid Water Pollution Directorate and 
Regional Directorate. 

 Drawing and Map Section ________________________ I)r.S.Devi. Sc-B 
 Library  Shri. Mi3orpujari. Sc-I3(Pt) 

 Al)MINISTRATION & STORES 
Legal matters CA'!' & High Court cases Shri V.K. Varadwaj Sc-I) 
Building & construction Shri G. C. Saha. Sc-I) 
Establishment & Accounts 
Stoics and Vehicles Aliri A.K. Phukan. AuG. 

 URBAN GROUND WATER 
MANAGEMENT STUDIES 
Study of urban hydrogcology and impact Mangaldoi Shri B.( '.Kalita. Sc-B ( I't 
of exploding population on ground water Sibsagar Shri M.l 	rpujari. Sc-B (Pt 
regime. Suggesting measures for 
managing present and ultimate demand of 
water at 2020 A.D. both for domestic and 
industi'ial uses and for identification of 
pockets of ground water pollution and 
suggesting measures for proper disposal 
and domestic and industrial wastes. 

 MAPPING OF WATER LOGGED Dhemaji Shri U.Gogoi. Sc-C 
AREA AND FEASIBILITY STUDIES Lakhimpur Miss l)Rahha, AUG 
FOR ANTI WATER LOGGING Shi'i 13I3arua,S.T.A(llg) 
MEASURES. Shri A.Namasudra, 

_________________________________________ Jr. Surveyor 
Xl. SEA WATER INGRESS STUDY  N.A. 

 REMOTE SENSING STUDIES  Shri S. Sudarshan, Sc.-D 
 ARTIFICIAL RECHARGE STUDIES Rain water harvesting 

(Central Sector Scheme) Shri (i,C,Saha,Sc,{) 
a) Formulation ol' Schemes for A Ft i licia I 

Recharge Studies and its implementation. 
XIV, GROUNI) WA'I'ER MODELLING Not Proposed 

_____  ___ 
 XV. ISOlOPE SliJl)lliS Not Proposed 

XVI, BASIC HYDROGEOLOGICAL Not Proposed 
RESEARCH 

 SPONSORED RESEARCH Not Proposed 
PROPOSALS 

 I)ESERT HYDROGEOI.OGICAL - N.A. 
STUDIES 

XIX, lNl ,ANI) c;RoI.JNI) WATER - Not Proposed 
SALINITY 

XX. CONSTRUCTION OF PIEZOMETERS (14 PZ) Shri B.N. Gôgoi. Sc-13 



 
 

Rajiv Gandhi Drinking Water Mission Need I3ased Officers assigned 
Estimation of Ground Water Resources Meghalaya, Manipur, Shri S.Sudarshan.Sc.D 
Re-estimation od dynamic Ground Water Nagaland, Arunachal Shri S.N.I3hanacharjcc.Sc. C 
Resources based on the icvtscd Pradesh and Mizoram Shri. 13. N ,(ooi,Sc,l3 
methodology (GEC 1997 & a iso static Shri (i. Gooi. Sc.0 
ground water reserves). Shri I'Ktiit 	Sc C  

 L)emarcalion!Lipdation ui Critical! All states under the 
vulnerable areas on the basis of following jurisdiction Sh.K.Kecrthiseelan 

I. criteria Supdt.Hg. 
i.Decadai decline of water table Shri V.K . I3haradwaj. Sc-I) 
ii.Water logged or water logged prone 
areas 
iii.Grouncl water pollution/salinity 
infested areas 
iv.Limited fresh water/static ground water 
resources 
v. Well head protection area. 

2. Declaration of areas as Notified All over exploited/dark 
1mm 	cousideiatjon of over hlocks. 

cicvclopmcnt of resources 
From consideration of ground water Ground water quality 

quality detonated areas, 
Marghenita, linsukia 
district, Assam 

3. Mss 
 

RwiUcimss in Ground Water 
managenienmi. regulation & con 	n servatio 

4. 'Iraining on rain Water harvesting 
including Roop Top Rain Water 
Harvesting Structure 

5. Regulation of Ground water development 
and management 

6. Registration of Persons/agencies engaged As per request received 
in business of drilling and cunsInmcliou ui 
tmibewclls and allied works 

7. Evaluation of proposals of industries and As per request received 
projects seeking clearance of CGWA 

8. Micro level Ground Water regulation and Guwahati, Kanirup 
protection studies in cmii ical!noti lied district 
areas. 

I. D1STRICT GROUND WATER 
MANAGEMENT STtJDIES Shri (J.C.Saha, Sc-I) 
I. 	Kamrup district 	Assam 4345 Sq.km. Shni M.Konwar, Al lC 
2. 	l)hubni district, Assam 2839 Scj.Kni. Shni R ,K 	uk hi. Sc-U 

U. MONITORING OF GROUND WATER All officers 
REGIME 

Ill. GROUND WATER EXPLORATION EW OW SI-I PZTotal Shni S.I3hattacharyee. Sc-C 
ALLUVIAL AREAS Shri 13.N.Guoi. Sc-B (Pt) 
1. Karhi- Anglong (list. DR!VOL-75/5 I 3 	2 	 5 Shri N,Maznnidar, Al l(i 
2. Lakhimpur district,P/SANKYO- 2 	- 	- 	- 	2 Shri S.D.Waghmare. STA 

94/1 10 
3. Nalbani district 	DR/FL-72/36 3 	2 	- 	- 	S Shri S.Chakravorty. AHG 

8 	4 	12 
IV. PUMPING 1'ESTS All exploratory - do - 

Pumping tests also pending, if any. 

5 
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SHORT TERM WATER SUPPL\' AU Supe . rvisory otticeis 
_____ INVESTIGATIONS. 
VI GEOPI-IYSICAL STUDIES Shri S. Adhikari, AGP 
I Surface geophysical surveys SlA (id') to he psisttl 

 Resistivity surveys in selected sites for 
exploratory, drilling, reappraisal survey, 

Short term water 5tll)PIY iflVrs(iahioiis, 
 ArtilIcial recharge study areas. 

Borehole geophysical logging. 
2. Preparation of state report surveys. 

 PREPARATION OF DISTRICT Karnrup Shri 13.NXiiogoi, Sc-B 
REPORTS. Karbi-Anglong District Shri B.C.Kalita. Sc-B 

Darrang District Shri S. Bhattacharva. Sc-C 
 PREPARATION OF DISTRICT Karnrup Shri B.N.Gogoi. Sc-B 

HYDROGEOLOGICAL MAP (Scale 1: Karbi-Anglong District Shri B.C.Kalita. Sc-B 
250,000) Along with write-up DalTang District Shri S. Uhattacharva. Sc-C 

 GROUND WATER POLLUTION! Flouride affected area of Shri. P. Kalita.Sc. C. 
QUAlITY STUI)IES Karhi Anglong,  district Shri AK Pluikan, A liii 

and Guwahati, Assam, ShriN. MazumcIar.A.Hi 
Shri.A.C. Namasudra. 
Jr. Surveyor 
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JATE UNIT OFFICE, ITANAGAR 

Officer-Incharge : Shri U.Gogoi, Scientist - C 

Sr. No. 1 fern Targets IN I anpower 
IECHNICAL ASSISIANCE Sri tJ.Goioi. Sc-C 

 Assistance to Regional Director/Director Miss I).Rabha, AHG 
iii all matters lcrtaining to technical 
administration 

 Planning and implementation of Annual 
Action Plan and timely submission of 
various progress reports to Regional 
D irector/Di rector, 

 Supervise/Coordinate the activities ol' the 
ollicers/siaff of (he unit to achieve the 
targets assigned to the unit. 

 Assistance to Regional l)irector/Director 
by providing necessary material/data for 
VIP leferenees, Parliament Questions 
and other important matters. 

 Timely submission of all the reports, 
maps etc. of the work assigned to the 
unit. 

 Assessment of State Projects under 
World Bank. 

II. ESTABLISHMENT OF G)OUNl) Sri U.Gogoi. Sc-C 
WATER DATA BANK 
Collection, analysis and establishment of 
Data Bank of Micro-profile for the unit 
based on data of CGWB and other 
organ isations. 
I)ISTRJCT GROUNI) WATER 
MANAGEMENT STUDIES Shri U.(iotoi, Sc-C 
I. East Siang district 4687 sq km Shri l3.Roy. Sc-I) 
2. Lohit district 3410 sq km Shri R.K.Nayak. Sc-I) 

IV. GROUND WATER REGIME All stations All officers deployed 
MONITORING 

 Monitoring of existing Hydrograph 
network stations Falling in the districts 
under the jurisdiction of the unit and 
timely submission of the NHNS data to 
the Regional l)ircctor/Director. 

 Inspection of the existing Network 
stations and replacement of non- 
representative/non-functional stations. 

 Integrating of Elydrograph Network 
Stations of State Government with 
CGWIJ stations. To examine the 
suitability of location and design of 
network stations and collected data of 
State vis-ã-vis CGWE3 network. 

V. GROUND WATER EXILORAT1ON 

EW OW SH PZ Total 
Lohit district, P!WR- 69/33 1 	- 	- 	- 	I Shri 13.11arua. STA 

VI. PUMPING TESTS All current wells and Officers deployed 

7 
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1) 
Pumping tests also pcndiil 	if any. backlog if any ____________________________ 

 SHORT TERM WATER SUPPLY Need based Officers deployed 
INVESTIGATIONS 
For (Ic lenee, State and Central Govt. 

 IREPARATI0N OF DISTRICT East Siang district Shri U.Gogoi. Sc-C 
REPORT 

 PREl'ARAlION OF DISTRICT Fast Siang district Shri tj.Gi,ioj, Sc-C: 
I IYI)ROGFOIA)GICAI, MAI' 
(Scale 1:250,000) ALONG WITH 

 GROUND WATER POLLUTION 
STUDIES 

 URBAN GROUND WATER Pasighat Shii SD.Waghmare, STA 
MANAGEMENT STUDIES 

Xli. MAPPING OF WATER LOGGEI) 
AREA AND FEASIBILITY STUDIES 
FOR ANTI WATgR LOGGING 
MEASURES 

 BASIC HYDROGEOLOGICAL 
______ RESEARCII 

 HYDROLOGY PROJECT 
 RAJIV GANDHI NATiONAL Need based 

DRINKING WATER MISSION 
 Estimation of Ground Water Resources, Arunachal Pradesh Sri U. Gogoi. Se(. 

Re-estimation of dynamic Ground Water Miss D. Rahha. iHG 
Resources based on the revised 
methodology (GEC 1997 & also static 
ground water reserves). 

XVII CENTRAL GROUND WATER Sri U. Gocol. SeC. 
AUTHORITY Miss D. Rabha, AHG 

(I). Demarcation of Critical Areas and 
Pollution Studies. 

 Micro-Level Ground Water Regulation 
and Protection Studies. 

 Mass Awareness Progranihie. 
 Registratioii of Ground Water abstraction 

structures, 
 Regisfration of persons/agencies engaged 

in business of drilling and construction 
of wbewells and allied works 

 Permission for construction of' new 
tubewelis in "Notified areas." 

 Processing of proposals pertaining to 
clearance to industries for the drawal of 
ground \vatcr. 
ARTIFICIAL RECHARGE STUI)IES Rain Water Harvesting Shri U.Gogoi. Sc.C. 
(Central Sector Scheme) and Spring Development 
Foi'mtilat ion olSchemcs for Ariit'icial in Aninachal Pradesli 
Recharge Studies and its implcinciflation 



V 

I 
STATE UNIT OFFICE, SHILLONG 

Officer-Incharge Shri S.Sudarshan, Scientist - D 

SI.No. 
I 	

Item of work Target Officer/Personnel 
 TECHNICAL ASSISTANCE Sri S.Sudarshan, Sc.-D 

Assistance to Regional 
Director/Director in all matters Miss S.Pahak, AHG 

 pertaining to technical administration. 
Planning and implementation of 
Annual Action Plan and timely 
submission of various progress reports 

 to Regional Director/Dire( .tor. 
Supervise/Coordinate the activities of 
the officers/staff of the unit to achieve 

 the targets assigned to the unit 
Assistance to Regional 
Director/Director by providing 
necessary material/data for VIP 
references, Parliament Questions and 

 
other important matters 
Timely submission of all the reports, 
maps etc. of the work assigned to the 
tinit. 

H. iTABtlslTN'ffliTTj5fljy— Sri S. Sudarshan, Sc-I) 
WATER DATA BANK 
Collection, analysis andestablishment 
of DATA BANK of Micro-profile for 
the unit based on data of CGWI3 and 
other organisations. 

Ifi l)lSTRICl' GROUND WATER Shri S.Sudarshana, Sc-D 
MANAGEMENT STUDIES West and South Garo Shri A.K.l3iswal. Sc-B 

Hills 	3000 sq km 

 GROUND WATER REGIME 

a) MONITORING 
Monitoring of existing ITydrograph 
network stations falling in the districts 
under the jurisdiction of the unit and 
timely submission of the NHNS data 
to the Regional Director/Director. 

Inspection of the existing Network 
stations and replacement of non- 
representative/non-functional stations. 

c) Integrating of II ydrograph Network 
Statiojis of State Goveriinient with 
CGWB stations. To examine the 
suitability of location and design of 
network stations and collecteddata of 
State vis-ã-vis CGWI) network. 

 GROUND WATER EXPLORATION EW OW SH 	Total Shri S.N.Bhattacharyee. 
HARD ROCK AREAS io 	- 	 - 	 10 Sc-('  
Ri-Bhoi district 

Shri A.K.l'atre. AlIG 
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Ni. PUMPING TESTS 
Pumping tests also pending, if any. 

 SHORT TERM WATER SUPPLY Need based Sri S.Sudarshan, Sc-D 
INVESTIGATIONS 
For Defence ,State and Central Govt. 
departments. 

 PREPARATION OF DISTRICT West Garo Hills Sri S.Sudarshan, Sc- D 
REPORTS 

 PREPARATION OF DISTRICT West Garo Hills Sri S.Sudarshan, Sc-D 
REPORT 
HYDROGEOLOGICAL MAPS 
(Scale 1:250,000) along with writeup.  

 GROUND WATER POLLUTION 
STUDIES 

Xl. URBAN GROUND WATER 
MANAGEMENT STUDIES 

XII MAPPING OF WATER LOGGED 
AREA AND FEASIBILITY 
STUDIES FOR ANTI WATER 
LOGGING MEASURES 

XIII. BASIC HYDROGEOLOGICAL 
RESEARCH 

Xiv. HYDROLOGY PROJECT 

 RAJIV GANDHI NATIONAL Need based 
DRINKING WATER MISSION 

 ESTIMATION OF GROIJNI) Mèghalàya Sri;Sudarsi',an, Sc-D 
WATER RESOU RCES 
Re-estimation of dynamic ground 
water resources based on the revised 
methodology (GEC - 1997) and also 
static ground water reserves. 

 CENTRAL GROUND WATER Sri S.Sudarshari Sc.-D AUTHORITY 

Demarcation of critical areas and 
pollution studies. 
Micro-level ground water regulation 
and protection studies. 
Mass Awareness l'rogramme 

(j 
/ 

Registration of ground water 

 
abstraction structures. 
Registration of person/agencies 
engaged in business of drilling and 
Construct ion of tube wells and allied 
works. 

 Permission for construction of new 
tubewells in "Notified areas." 

 Piocesitig of I)1'Pos;1ls pertaining to 
clearance to industries for the drawal 
of ground water. 
ARTIFICIAL RECHARGE STUDIES Rain Water Harvesting Shri S,Sudarshan, Sc-D 
(Central Sector Scheme) and Spring 
Formulation of Schemes for Artificial Development in 
Recharge Studies and its Meghalaya 
implementation 

10 
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STATE UNIT OFFICE, AGARTALA 

Officer-Incharpe KKPFRTI-ITTPI AW 

S1 .No. - 	 Item of work Target Officer/Personnel I. TECIlNlcAL ASSISTANCE Shri K. Keerthiscelan, 
Assistance to Regional Director/Director Supdtg. Jig 
in all matters pertaining to technical Shri 
administration. 

T.Chakravartv,Sc.B.  Planning and implementation of Annual 
Action Plan and timely submission of 
various progress reports to Regional 
Director/Director. 

 Supervise/Coordinate the activities of the 
officers/stall of the unit to achieve the 
targets assigned to the unit. 

 Assistance to Regional Director/l)irecior 
by providing necessary niaterial/data for 
VIP references. Parliament Qucstions and 
other important matters. 

 Timely submission of all the reports, 
________ maps etc. of the work as3igned tothe unit. 
II ESTABLISHMENT OF GROUND 

WATER DATA BANK 
Collection, analysis and establishment of 
DATA BANK of Micro-profile for the 
unit based on data of CGWI3 and other 
Organisations, 

Ill. l)ISlRlC'l (RC)UND WAlER 
MANAGEMENT STUI)IES 

IV. GROUND WATER REGIME All Stations Officers deployed 
MONITORING 

 Monitoring of existing Ilydrograph 
network stations falling in the districts 
undcr the jurisdiction of the unit and 
timely submission of the NHNS data to 
the Regional Director/Director. 

 Inspection of the existing Network 
stations and replacement of non- 
representative/non-functional stations 

 Integrating of Hydrograph Network 
Stations of State Government with 
CGWB stations. To examine the 
suitability of location and design of 
network stations and collected data of 
State v is--vis CGWB network, 

V. GROUND WATER EXPLORATION Shri S.N.Bhattacharyec. 
EW OW SI I I'Z Total 

i'ripura l)r/Vol/75-52 3 	2 	- 	 - 	 3 Shri I).Khanikar. AHU 
VI. PUMPING TESTS 

Pumping tests also pending, if ally.  
Vii. SHORT TERM WATER SUPPLY Need based Shri K.Kcerthiseelan. 

INVESTIGATIONS Supdt. Hg 
For Defence, State and Central Govt. 
departments. 

VIII. PREPARATION OF DISTRICT Dhalai district Shri K. Keerthiseelan. 
REIORTS  Supdtg. Hg 



) 

 PREPARATION OF DISTRICT Dhalai district Shri K. Keerthiscclan, 
IIYDROGEOLOGICAL MAPS Supdtg. Hg 
(Scale 1:250,000) along with writeup.  

 GROUND WATER POLLUTION 
STUE)IES  

XL. URBAN GROUND WAFER Agartala, Dharam nagar Shri T.Chakravorty 
MANAGEMENT STUDIES Sc.-B 

 MAPPING OF WATER L000EI) 
AREA AND FEASIBILITY STUDIES 
FOR ANTI WATER LOGGING 
MEASURES  

 BASIC HYI)ROGEOLOGICAL 
RESEARCI-I  

 HYDROLOGY PROJECT  
 RAJIV GANDHi NATIONAL 

DRINKING WATER MISSION  
 ESTIMATION OF GROUND WATER 

RESOURCES 
Re-estimation of dynamic ground water 
resources based on the revised 
methodology (GEC - 1997) and also 
static ground water reserves.  
CENTRAL GROUND WATER.. Shri K. Keerthiseelan, 
AUTHORITY 	 . SupcItg Hg 
Demarcation of critical areas and 
Pollution studies. 
Micro-level Ground Water Regulation 
and Protection Studies. 
Mass Awareness Progranimc. 
Registration of Ground water abstraction 
studies 
Registration of persons/agencies engaged 
in business of drilling and construction of 
tubewells and allied works. 
Permission for construction of,  new 
tubewells in "Notified areas.' 
Processing of proposals pertaining to 
clearance to industries for the cirawal of 
ground water. 
ARTIFICIAL RECHARGE STUDIES Rain Water Harvesting Shri K.Keerthisecian, 
(Central Sector Scheme) and Spring Supdtg. i-Ig 
Formulation of Schemes for Artificial Development in l'ripura 
Recharge Studies and its implementation and M izorarn states  

12 



/ 	
. DIVISION No.VI1 

Shri R. K. Shukia, Executive Engineer, Division- VII, Guwahati 

I.Exploratorv Drilling Programme for North Eastern region. 

Sr. 
No. 

Rig No. Area of 
Deployment 

Depth 
(111) 

Target for 2002-2003 Di1Iing 
Targets 

(m) 

Head DIC AEE 

EW OW SH PZ OW Ti 

I. RJVOL-75!51 arbi-Anglong. 
ssam 

00 3 2 - - 5 1000 Tribal A.C.Baishya 
 DCM 

Operation 

 R/VOL/75/52 ripura 00 3 2 - - - 5 1000 Tribal A.K.Chakravorty 
DIE'  

 R/FL-72/36 	- albaEi,Assam 00 3 	- 2 - - - 5 1000 Normal Amitlal. DIC  

 !Sankvo-94/1 10 akhimpur. Assam 00 2 - - - - 2 -400 Normal A.K.Sahu. DFC  

 /WR-69133 
- 

ohit. Aruriachal 
radesh 

00 I - 
- 

- - - 
- 

I 100 R.C.Rahha. 
 DCM  

[ 
6 

- TH/IR-02' Ne%'. ne ihhoi 
 istrict.Meghalaya 

00 
- 

10 
- 

- 
- 

- 
- 	- 

- - 	- 10 2000 Tribal I-l.K.l3ehr-j. fllC 

- OfAL 	 I -  OsO 	1 22 
' 

5500  

H. Pumping Test Pending: 

Ill. Handing Over of Exploratory wells: 

W. Work shop: 

V .S tores: 

9 

/ 
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CENTRAL GROUND WATER AUTHORITY 
NORTH EASTERN REGION 

PROPOSAL FOR ANNUAL ACTION PLAN 2002-2003 

j - • Taria.i - 	- 	 SC/ lkkiyntit of p rSoflflCl 

No. 

.Assam Arunachal Manipur Mizor.im Mchalaya Nagaland Inpura 

Pradesh  

T —  lkmarcaiion/Updatiofl of Critical! vulnerable areas on G.C.Saha U.Gogoi, S.N. P.Kalita, idarshan, B.N.Gogoi. K.Keerthiseelan. 

the basis of filloving criteilo Scd) Sc-C Bhattachar Sc-C Sc-D Sc-B Siupidg.Hg 

i.Dccadal decline otvaler table yee. 

ii.\Vaicr logged or water logged prone areas Sc-C 

iii.Ground waler x'dlution/salinity infested areas 

iv.Limited fresh water/static ground waler resources 

v. Well head protection area. 

2. Declaration ofreas as Notified All over cxploiied;dark bkcks. - 
From consideration of over development of resources 

From consideration of ground water quality Ground water quality 

detonated areas. Margherita. 

Tinsukia district, Assam  

Mass awareness in Ground Water management, Guwahati - 
reulaiion & conservation flanagan  

T Training on rain water harvesting including Rocip Top lianagar 

Rait, Waler Harvesting Structure Guwahaii  

5 Regulation of Ground water development and 

management 

'-' Registration of Persons/agencies engaged in business of As per request received - 
drilling and construction of tubewells and allied works  

7. Evaluation of proposals of indutries and projects As per request received & 
seeking clearance of CG WA respective OlC's  

S. Micro level Ground Water regulation and protection Guwahati. Kanirup disirict 

- studies in critical 	iotitied areas. 	 I 

Nodal officer— Shri K.Kccrtiseelan, Suptdg Hg 
chri 'J k' Rh:ridwriiScD 

14 



2 	 A'twt-t -JilT 

/ 
STATUS OF SUPERENTENDING HYDROGEOLOGIST IN 

CENTRAL GROUND WATER BOARD 

SLNo Name of the officer Place of posting 

1 Shri. M. Veeranna Southern Region, Hyderabad 

2 Shri S.N. Dulloo Western Region, Jaipur 

3 A.R. Bakshi North Eastern Region, Guwahati 

4 Dr. B.S.R.N. Rao South Eastern Region, Bhübaneswar 

5 Shri D. Shiwane Chattisgarh Region, Raipur 

6 
- 

Shri S. Chakiadar Eastern Region, Kolkata 

7 Shri A.D. Joseph Central Headquarters, Faridabad 

8 Shri S.C. Dhiman Northern Hill Region, Dharamasala, H.P. 

9 Shri K. Keerthiseelan State Unit Office , Agartala 

10 Shri R. Chakrapani South Eastern Coastal Region, Chennai 

11 Shri M.C. Reddy South Western Region, Bangalore 

12 Shri CH.R.K. Reddy Central Region, Nagpur 

13 Shri E.R.J. Rao West Central Region, Ahmedabad 



a 

C.G.W.B. STATE UNiT OFFICES 

Name of the Officer Designation Telephone No 

 Dr. S. B. Singh Senior Hydrogeologist 011-3384355 (0) 
Officer Incharge (Scientist-D) 011-3239992 (R) 
Jamnagar House 
Mansingh Road, New Delhi-i I  

 M. HalIiyal Junior Hydrogeologlst 0831-473160 (0) 
Officer Incharge, (Scientist-'B') 0831-470959 (R) 
North Karnataka Unit 
Belgaum, Karnataka, 590001  

 V. Kumar Senior Hydrogeo]ogist 
Officer Incharge, (Scientist-'D') 
Coastal Unit, 
Vishakapatnam, 500003  

 B.K. Kallapur Senior Hydrogeologist 020-6693905 (0) 
Officer Incharge (Scientist-'C') 020-347651 	(R) 

Yaravada, Pune (MS) I_______ 
 S. Sudharshana Senior Hydrogeologist 0364-223348 (0) 

Officer Incharge, Shillong, (Scientist-'D') 
Meghalaya 

 K. Keerthiseelan Superintending Hydrogeologist 038 1-325876 (0) 
Officer Incharge, (Scicntist-'D') 0381-303099 (R) 
A,.....4..ln 	T..irtlrG 

U. Gogoi Senior Hydrogeologist 211428 (0) 
Officer Incharge, (Scientist-'C') 211740 (R) 
Itanagar, Arunachal Pradesh  
Kamal Mehmood Senior Hydrogeologist 0532-6 17597 (0) 

Officer Incharge, (Scientist-'C') 0532-62 1324 (R) 

Allahabad-211016  
R. P. Mathur Senior Hydrogeologist 0291-747614 (0) 
Officer Incharge, (Scientist-'D') 

Jodhpur-342006 
Aktar .lanial Senior Hydrogeologist 0581-451613 
Officer Inchargc, (Scicnlist-'C') 
Ba.rcily, U.P.  
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- 	 1- 	O' 	f 
Centttj Ground Waler 1S30rd' 
)arnnagar I -louse 
ManSingh Road 
New Delhi 

To 	 Dated: 

• 	 Sh. P,L,Dewan 
Chairnin eum Managing 4irectol- 
WAPCOS 
26, Kasturba Gandhi Marg 
Barakhamba Road 
New Delhi 

Sub. Spring devIopine11t projct 
work at Assam under Central Sector 

Seheiue of "Recharge, to Grouu Water" 

Sir, 

It is.  in reference to Lette no W AP/IT&WSM/CGWB/2001 dated 19,4.2001 of WAPCQS indicaiinrevised estimates of sj'ring projects at five sites in Assam due to non aviilabi1ity of labour, Unapproachable roads 
and 1'c1ativ1y small nature of worR at distant places. I am directed to inform that the Competent Authority has 'approv ed the revised rates as mentioned below scheme-wi, 

-- _ 
me of the Spring site Amount 

in __ 

• 	IRs. 
I9490

Kali iii urn. ____ 	-I-. 	
fl,- l9 \ 

L9kjath i:erui-le - 	________ ________ • 

	 ti,68,723 
Jiiv Temple  

Biruhari Bazar 	 -- 	
- 	

-- 	 iIiO,4 82 \ 
satPukh&irj_____ • _____ 	____ •______ 	___ 

_pçroved_—.  



-- 

I 

I) 

-- 

Ir 
/ ? 

(K 

The Central Ground Water Board has released till date Rs.Thirty Lakhs (RS 
30,00 Laiths) to WAPCOS unçler this scheme of Roof top rain water 
harvesting and spring developnjent. The Board has received bill, of Rs 
I 2,72,200/-for the work at 13ona5ur and Hazo sites for roof top rain water 
harvesthg. It is requested that work at spring sites may be executed before 
the coiiiznenc.e merit of monsoon, I 

Yours faithfully, 

c-i 

(Dr Poonam Sharma) 
S ci eat 1st-C 

Copy to: 

I. 	The Regional Director, CGWB,NER, Guwahatj for information 
2. 	Sh A.B. Pandya,Chi ef I Engineer, WApCQS,B-3 ,B-4,Communj ty 

Centre,B-J Block, .Janakpuri, New Delhi-I 10058, 

(Dr Pooriarn Sharina) 
Scientist-C 
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MONTHLY PROGRESS 
FOR THE MONTH O MARCH, 2002 (A.A.P. 2001 -  2002) 

- 	 WTF DE\'ELOPMENT AND MANAGEMENT STUDIES 
1 _-- - - 	- 

Name o the Supso 	/ -0etil 	of gLndance rendered by Seso 	Offer 

S 	OthW State Tart kea 	(sq.krn.) Coverage during the month - 	Cu mue covege 
Monsoon) Fieid Officer 

D 	N T 
I 	D 	N 	Tot I D Tot T 

' 	700 700 - 	3230 : 3 P K& ta Sc C 

1 	Son:p 	c 	i1 Assam 000 	3000 SthakAHG 
-r-.-..- 	 -. -•- 

- 
2Qao1cSCt Assam 

- 3000 	3000 - 1000 1000 
3500 

- 	35O a0 

350 
. RSutL S B

AHG N1uthr. 
....... 

3 	Papuare 	Low 000 	- 	- 	3000 1000 - 	- 1000 . 

600 

F SC  

- 3100 3 1 ,10 

2. GROUT'DWATER EXTLORATION  
I Manda Rcmas (Reasons tar snatat! I canstrants 

Target ( Nos.) o;ress during the month 
of SupesO 

Fie!d Officer lost due to to achieve targeted 	ep:h I ohcCivc wise 
0dg 	j D,stn 	I S:a:e 
Dc-oyed I bed cisioi 

(I 	o 
OW 	PZ 	DW 	TOT 

_____________________ 
V 	OW 	PZ 	D\V 	TOTtBYI tT0TI  Wei devetopmeflt by a 	compressor under 

3 	2 	- 	- 	5 
I 

1 	- 	1 	- 	2 - 	3 	2 	- 	I 5 
I 

B.N. Gog, Sc-B 
D.Khanikar, AHG 

- 
oroqress 

Pilot hotdnng n v.aos Rena 	under in 
twp 	Assam D0L-75I51 

{20-3 rn) I 
3 	2 	f 	- 	- 	S . - 	- 	- 	- 	- 

________________________ . 3 	- 	- 	- 	3 o.Ray, Sc-B 	. 

AHG 

- proqre5. 
OW at Namsala site completed. 

te:t d:stn 	kP. 
- 

0vot-/o/2 

3 	2 	- 	-  6 M.Konvar, 

AtTarajan(Gogamu)E\'dnger 
aeta distri, 	ssam DFL-7V36 

2- I 	- 	- 	2 j—T— 	

- 
- 	1 	- 	- 	1 SWaghmare, 

. 

EW.  
Dhsmaji distri,Assam 1P/cant-yo//flO  

2 	 2 I 	z 
2 3.BaruaSTAHG 

O.anotonQdisfrct.A.P.1PI65/33_ 



No-

(.t) 	(mbçi) 	- 	

o.jo 	Iorg1 

133-137 

4. 	tFf HG TEST 

9 	LocaOn 	
MP 01- 	Bacog 	N. of 	Well tested dung the month 	

Cumu!ae SinCe 1.4.01 	
Details of test 

NIG 	
2002. 	To be 	Fmping 

Target 	tested 	t d 	
01-02 	lBaCM09 	Tot 	01-02 	Baceg 	To 	

By Pump 

I 	Rabari. forhat 	stnd. 

	
11 	S1 	s.oSmbgl. Q 	1268 pm, 

aj  

4 	
SHORT TERI'I WAR SUPPLY fIESTIGATlON 

Received 

55 

Remarks 

Comp I 

ending 

preparati 

—: 	

29 
I) 

- 	 -. 	
_7 	

,, ;;ipnt if any an 	constratnts, if any for site seeCtiOn 

OF SITE SELECTION FOR EXPL0RTION 
Tar et 	decEXPt0rat0fl. 	- N:. of ses 	ttange ot 	çu;- 	

-. 3 	UT.?JLS 
Name of the Sites 

Location 	ith Coordinates 
EW  SI. Ha 13 

270  22'08" ;951 38 15 13 
 

0-elf Club, Digboi 

OF EXPLOTION ' 
NO:tPC1 

St 	L 	tn 	 D.pth ZoresT Started l 	Plot ETenC 	
Msy. 	Dechp 
- 	.....nt 	 days 	

Sp. Probi' 



5. GROUNF.'ATER REGIME STUDIES 
(2) 	Mo 	'bring of existin' stations (r'os.) 

April 
/ 

August Name of the officer Reasons for not measuring wells  

of Of #olnew #of ~~ of #o[new 1of ~ ot 

Nt-iNS operatto NHNS operational operaliona NHNS NHNS operation 

operatio na.' NHNS establishe  NHNS on I NHNS estaPlish abando al Nt-iNS 

nal on motored Led L5.01 monitored 'ed ned on f901 

515 321 28 515 735  

1,0) 	OI&IIig 

Tarcet 

(Nos.) 

l.p / 1\Lp 	..culctIL 

# of new stations 

esiabished _J 
# of P2 
included in 

NHNS 

I I A IZPI  

# of wells abandoned 

______  

Reasons for abandong 	# of wet operational after 

abandoned / established 

OW 	PZ 	Tot 

Remarks 

DW 	PZ 	I Tot [b 	PZ 	J Tot 

(C) toflectics ct water sampics trorn Nh( ana cnemici  

of samps cecied during Aariroo 	I Remarks cing status of anatysis 	Status of Chemical ama!vsis of NHNS samples 

(d)Cornpiiationl Procesing of Data/ Preparation of maps and submission to CHQ within time frame 

Name of the officers deployed 	Status specikn the reason for not submitting to CHQ within time frame 	I 	Status cf esentation of data, ma 

P. Ka!ita, Sc-C 	 Sbmitied witfia time frame 

B.Barua, STA (t-iS)  

(e) Compilation and preparation of Hydrochemicaf data & maps and submission of the same to CHQthia time frame  

Name of the Officers 	 Status specifying the reason for not subrnting to CHQ within time frame and sending these 10 State Govt.  

P.K. Konwar, ACM 

[M.B.Reddy. ACM 

(1) Computerisalion of Hydrograph Network Data 

IThame of the officer 	 I 	 Statc to be sent each month 

P. Kafita, Sc-C 	 I Computerized the available data 

Reasons for 

to the State Government 



lsspance of GroundWater Year B-Dok of 2000-2001 
Uam, of the officer 	 Deta status to be specified in each month 
P. alita, Sc-C 	 Lmnd Progress 

 

Status of analysis of existing data to decipher the aie enronment being monitored 

(1) 

Reasons for defa,. if 

&ef 

L Status of interpretation of Hydrograph Network stations of State Govt. dth CGWB Number stations integrated by State Govt. 

I 	 Nt Nil 

 

Status of optimisaticn of Hydrccra: 	Network Stations 0isrict I Hy& 	eoocicat / Agroctirnatic zone-wise 

Ground water development monitor 

I 	 Present status of cround water 	&oornent (district-vise) 	 Average 	Average 	Data collected during the 
I 	t:o. of weits 	 I 	Irrigated 	Financial 	 draft norms 	çrcwth rate 	 month 

Dug curn bore 	Si.? 	I 	01W 	I 	Fitter 	I 	 Public Sector 	fnstitutional 	(0.021G) 	1 	1 	Financial 

Remarks 

Assani receives hea.rairfaif and has vast surface a - . coundwatcr resources. Irrigation wells are sc'araeiy constructed due to constrants of funds, power shortage and general tack of v.ift in 
muftinle, cropping by farmers. Rernainir.c states ofN:-h East are mostly hilly and addition of groun62ier snjctures is ceoEqbte. 
6. REMOTE SENSING STUDIES 
Type of study 	 Item 	 Location I District 	Target (Sq.fini) Progress during the month 	Cumm. Sxe 1.4.01 	 Name of the 	Remarks 

Reappraisal 	Survey I 
Groundwater Exoloration 

Other spedfic Studies 
7. GEOPHYSIC.AL  STUDIES 

Logging 
SI 	Name of site 	District / - 	fnccal depth 	Logging parameters 	# of B.H. fogged 	Name of the offlcer 	Q,mni. Since 	Remarks (Peason for delay in fogging 
No 	 State 	of ocon 	(rn) 	. 	measured 	 during the month 	 1.4.01 	B.H. I not booing borehole) 

S. .Aohkari. AGP 	7+ • 1 + l 	Testing of lvqger cum ve!f togging 

Testinq of !ocqer in Circuit house. - 
Sounding 

St 	Location 	Tpe of survey 	rea covered 	Line/Km 	# of Sounding 
No 	fOist. I 	(Pes/ EN/ 	during the 	covered during 	I Profltir.g 

State) 	Seismc) 	month (Sm) 	the month 	during t 
month 

Cunoo. Progress since 1.4.0 1 	 Name of officer 	# of Days 	Remarks 

. 	. 	I spent fl 
Area cc' ered 	Lr.r/ Km 	;/of sox 	 lieU 
(Sqirn) 	ccese- 	I Profiting 

- 	 - 	 Nit - 	 - 	41, '1 	S.K.Adhikad, 	 Profiling. 

AGP 

4 



Nrnc of the Repoti 	Cum. Since 	
Nmc of the author :nd 	

Status of Distn Rep1s 	
Remas (Reason for flofl-iSSUafl(C of 

1401 	 °°' 	
aw)

month 

<_7ed during 

resentafion 

Item 	
e0ft0 	

of Survey 	Year of issuance 	
Name Of the 

	

/ fnvestiqat0 	of Re o 	
Re os 	 d&a 

a i ReappraiSaf 

StematiC 

State Repo 

Sho Term 	
8epo or. ves 	Icr toca. a s;c for cOnS'.n)Cfl of tube 	

U.Goo. Sc 

2. 	
rop on wi:er suppt investi82t 	

at 8SF camp. Dhokhca. 	

Rf°° S-B 
tt at Roab . lorbat, MsZm 

acar c5. 

B.D.R. 	 i 

 

D. of 	
Bore ho te a: SahaI, Komp. 	

SN Go. Sc-B 

C 

2 	
hofe a: Tatatatc.har, Sbs2Qar dt. 	

M 	G 

Ds1n Rep1 	t 	

. 	 I 

Geophk 	

I 

Dist 	Broc.ure I 

9. 	
GEOLOGICAL ATLAS 	 .

U. 

St No PreparatO of ktas 	
Remalics 	

I 	
Status of rinting a roved AtLas 

\N 



I 

1 I 4TATUS OF RE-ESThtATION CF DYNAMIC GROUNDWATER RESOURCES BASED ON REVISED METHODOLOGY (GEC 1997) 

C -M irrrc' 
12. 

SI 
No 

GROUNU\YAILKlULLU11iN 

Name of the Officer kea I Location! 

District 

Type of problem 

________ 

Target 
(Sq.krn) 

Progress durng the month Cumulative 

Since 
1.4.01 

Status of 	- 
report to be 
prepared and 

Remarks 

issued  

Margherita Coal 
.e ea. - Fd k 

& 
Gvahati 

Water Pollution due 

to Open cast Mining 

Industrial Potution 

500 Sq.km 

( Drilling of 

lOWe!ls ) 
200 Sqkm 

In Margheria area 

oll 	os water cected IS r 
sample for Fcuri.e, 23 

samples for Fe and 23 
samples_for_caraI_analysis. 

Z1S Sqkm 
1 B.N.Gogoi, Sc-B 

A.K.Patre, AHG 

P.K. Konwar, ACt-I 
B Bhaskar Reddey. ACH 

13; DATA STORAGE AND RETRIE\AL Remarks - 
SI 	Named the ofcer Progress achieved •- - 

P. Ka!ila, Sc-C 	 Data storage & Retrieval Done 	en needed. I 

HYDROLOGICAL AND HYD. ROIETEOROLOGIC'J. STUDIES Remarks 
Name ol the olfiCef 	kea I Location I District Target 	Progress during the month CummLa:e 

(Sg.km) Since 1.4.01 

Officer yet to be posted 

HYDROCHEMICAL AILaLYSIS 	 _______________ 
Remarks 

tern 	Target, Partial/ Comple:e I Trace 	 J During the month Cummutative since 1.4C1 

No. of 	No. of 	Constituents 	Number 	Constituents Number 	Constituents 

Samples for 	Samp 	for 

CGA CGWB ____________ 
Nil 

________ 
Nil 445 3615 BA = pH. BC Th,CO3HCO3.O., SOO.  

50 BA 250 

He} 25 
- 148 	[946 Ana!v.is for Fluoride & Iron content 

. SeA - 	 ___.__[ ___________ 

BAIIV GANDHI NATIONAL DRIN0NG WATER MISSION 
Constraints 	Nine of the olficer 	Remarks 

SI 	of requests 	of 	Balance (reasons br Ground water 	and type ci 	Reccdalions 
State 	(U any) 	deployed 

No 	ieceived during 	reçuests 	not attending to quality regime 	source and aci:n Sy 

t he 	attended : 	bance requests ) identification 	Govt. -I- 
Nil r)  

6 



7}fy9ROLOGYPROiEa 
Depth 	Formation 	 cn 	 Cu 

Location 
Name of the Remarks  

# of FZ 

cntpjCtCd f PZ 	 CGWS 	Contract 	
No 

ed 
No 	 be 

month  G. C. Saha CHQ was requested to ncr ease the 

unit Cost, so that Registered agency is 
T 	ja: 6; 

attded 	reply awaited from CHQ. 
Hard r'cic 	S 

- 

CVEUSE5TUDiES Tvcofstud7iLJiiii.- 	
Remarks 

SI No 	I 	Name of officer 	I 	t.ocaion / 1-1S1F1Li / 	ta 

URBANGR0UNDVTER 1.KGEMENT 
St No 	Name of the otzer 	

Location I District/ State 

1 	M.Borpuja 	Sc-S 	 Jorliat, Assam 	
Compita 

ri 	
tli 

CENTRAL GROUJ VI'ATER AUTHORTY 
[ofa 	

evement during the month 	Cumulative  

- 

Demarcation of vufnerab!e a.-eas ............ 
Hicro-tevet studies around 	C-r.riati, Margherta, 

Joat, Itanagar, Shifor.g. Agaaa aea 

for e 	orneritat stues 

Girvahati, Mar heria cof fied ) 

Mass awareness rozamme 
Registration for GW astracri snictures ri noed 

areas. 
Reg:stration of persers I a;ndes 	- 

.....-. 
a. processiflo of cases 
i.Processing of proposa!s in respect of clearance to 

industries 

j. Any Other item 	
. 	 Imparted training on 	Roof Top 	3 

(Training on Roof Top 1.in 	I-.esting S u1u e) 	RaInY:terHaf\eStIngm 

An) 0h...r In ormuO.i. 
• ,,- rn,, O....L.....+. 

Remarks 

of Data. 

Nzimeoftheofflcer 	 RE]R,.S 

C-.C.Saha, Sc-D 

SfnnB N.C.cgo.Sc-B M.Borpujan, Sc-B, B.Roy, 	Collection .& compilatiDri cf 

Sc-B , Miss S.Pathak, AHG. O.Khariikar AHG, 	
data in Progress. 

A.K.Patre,ArIG 	. 

3 

7 	
. 



l:'iNU 	I 	U I IL1.)LL' 

0a 	spent on  
St 

o 

ilame of the offlcer with 
designation Reappraisal GV/. b:p!oraior tINS Va:er 5Up21y eaote Polluhon OP. Log- Hydrodem. Other of days tcat F.&ddays 

=2C'; O 
Survey Moñi- lnvest Sensing ging/ /Meteorolo 	ica Items during since L40t 

torinq  Survey ___ the mont  

ii 2 3 4 5 6 	7 £ 9 10 11 1 12  I 	13  

1 K.Keerthiseetan, Sudg Hg 01C.Aqarta-I - - - I 	- - - 30 _____ 30 44 

I- - 52 
2 G.C. Saha, Sc-0 &HcO 0IC, itanacar - - - 	- - - - _________ 

iS 15 15  
 S.Sudarshana, Sc -  D 01C,  Shi!!c   ________ 

 V.K.Bharadwaj. Sc-U OIC, ChemIcal La   I ________ I ______ I________ 

I______ 

_________ 
5 5 60 

Soi,SC-C 1 
_ 

1 	- - - 	- - - T ____ 
2 2 39 

6 S.Bhatachaa.Sc-C I R?Sedion 
 

f 	55 
J P. K&ita, Sc-C GY Motcd - - - 	- - f 	- - - 8 8 

S B.N. Goqoi.Sc-B Exploration - 9 - 	- - - - - 2 11 

6 

44 

21 
0iC,Tchcal - - - 	- - - - - 6 1 

f 	10 B.C.Kalita,Sc-B ST/Pump!as -- - - - I - -- - 112 12 62 

-ll H. Scrpuari. Sc-B 
I 	- 

Urban  
2 7 91 

1?1 A.K.Biswal.Sc-B Reappraissi S - - - - 
- 20 	J .  120 

13 R.R.Shukla, Sc-B I 	Reanpraisat 20 - I- - - - - - 
- 49 

14 B.ay. Sc-B I 	Exploraaticn - - - - - - 
I 

- - - 
f 	- 12 118 

IS R.K.Na'jak Sc-B Reapraisal 12 - 	- - 	I - - - - - 
- 13 95 

tb r, T.Chakrworty Reaopraisa 13 - - 	I - - - - - 
8 77 

171 H. Konvar, AHG Exploration 	 j - 8 - - - - - - - 

15 A.K. Phukan, AHG CtC (5 & V 	 T - - - 14 
_19 RN. Kalita, AHG Technical ce - - - - 

I 
- - - - - 

- 26 67 
201 S.Chakraborty, AHG Reapprasai 25 - - - - - 

j 
- - 

- 	I - 21 151 
21 N.l-1aumdar,AHG 	IRsappraisa! 21 - - - - 

I 
- - 

21  P.K. Konwar, ACH ftdrochcmai 	I - - - - - - - - 
25 25 205 

I U.Khanikar,AHG Exploration - - - - 	- - - - 
31 154 

24 A.K.Patre, AHG Pollution S:vv - - 	I - - - 	j 
I 

31 	j 
I 

- 
- 

- - 
25 25 	I 133 

25 Miss S. Pathak, AHG MKro level S:u:v - - - . 	- - - _________ 
- 	I 33 

261 S.K.Adhikari, AGP Geophysics - 	I - - - - - 	I - - 
271 	M.B.Reddey, ACH Hydrochem 

- 	I 	- 	I f - 25 	1 	25 	lOS 
12s 	Miss D.P.abha.AHG 	IMicro 

I 
level 

Exploration 

- - 	I 
I 

- 
- 

- 
- 

- 
- - 25 	I 	25 	154 

.1-291 	B. Bariiah, 5TA(Hq) - -  _____ 
- 	I 	3 	650 

o 	S.O.Waghmare, STA (Hg) Exploration - 3 - 	- - - - 

8 


